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Rajya Sabha

Sabha at its sitting held on
the 15th February, 1960, has
passed the enclosed motion
referring the Children Bill,
1959, to a Joint Committee of
the Houses and to request that
the concurrence of the Lok
Sabha in the said motion and
the of the Memb: of
the Lok Sabha to be appointed
to the said Joint Committee
may be communicated to this
House.

MorTioN

“That the Bill to provide for the
care, protection, maintenance, welfare,
training, education and rehabilitation
of neglected or delinquent children
and for the trial of delinquent child-
ren in the Union Territories be refer-
red to a Joint Committee of the
Houses consisting of 45 Members; 15
Members from this House, namely: —

1. Shri S. V. Krishnamoorthy Rao,

2. Shri T. S. Avinashilingam Chet-
tair,

3. Dr. Shrimati Seeta Parmanand,
4. Shrimati Maya Devi Chettry,
5. Dr. Dharam Prakash,

6. Shri V. C. Kesava Rao,

17

8.

. Shri A. Dharam Das,
. Shri G. R. Kulkarni,
9. Shrimati Lila Devi,
10. Shri Abdul Latif,
11. Shri B. V. (Mama) Warerkar,
12. Shri Devendra Prasad Singh,
13. Shri P. A. Solomon,
14. Mirza Ahmed Ali,
15. Dr. K. L. Shrimali
and 30 Members from the Lok Sabha;

that in order to constitute a
meeting of the Joint Committee
the quorum shall be one-third of
the total number of Members of
the Joint Committee;

that in other respects, the Rules
of Procedure of this House relating
to Select Committees shall apply
with such variations and modifi-
cations as the Chairman may
make;

that the Committee shall make
a report to this House by the 31st
August, 1960; and
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that this House recommends to
the Lok Sabha that the Lok Sabha
do join in the said Joint Committee
and communicate to this House the
names cf Members to be appointed
by the Lok Sabha to the Joint
Committee”.

12,06 hra.

MOTION ON ADDRESS BY THE
PRESIDENT—contd,

Mr. Speaker: The Huuse will now
resume further consideration of the
following motion moved by Shri Vis-
wanatha Reddy and seconded by Shri
Ansar Harvani on the 15th February,
1960, namely: —

“That the Members of the Lok

Sabha bled in this Sessi

are deeply grateful to the Pre-

sident for the address which he

has been pleased to deliver to
both the Houses of Parliament
assembled together on the 8th

February, 1960.”

&3 also the amendments moved there-
to. Shri Ramam will kindly continue
his speech wmow. He has already
taken nine minutes, and he will have
six minutes more.
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Dr. M. S. Aney (Nagpur): Madam
Chairman, the President’s Address to
the joint session of the two Houses
delivered on the 8th February 1960,
is of unusual interest and importance
not only to the Members of this Par-
liament but to lovers of liberty and
democracy all over the civilised
world.’

It is not merely a masterly summary
of the main events and achievements
and our concerns of the past year but
it also states in clear terms some of
the great tasks and burdens that are
in front of us and which imperatively
demand our dedicated attention. But
more than this, he has in his inimita-
ble language disclosed to the Members
of Parliament the triple path to fol-
low so that Parliament should ‘fulfil
its historic role in our Constitution’.
He indicates that triple path in the
following words in paragraph 55 of
the Address:

“Your understanding and co-
operatin, in regard to problems
of our economic planning,”—

that is the first—
“the defence of our country”’—
that is the second—

“and our contribution to world
peace”’— ©

that is the third—

“are required by our Govern-
ment and people in increasing
measure.”

The President, the symbol of vedic
culture, appeals to the Members to
dedicate their attention to serve the
people by co-operating with the Gov-
ernment which, being a Welfare State,
it also exists to serve and not to rule
the people. Service, self-less service.
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is the very soul and the all per-
meating spirit of the Constitution.

The President earnestly asks us to
help Government revive—to use the
language of the ancient law-givers of
India like Manu, Yagnavalkya and
others, authors of Smritis and Dharma-
Shastras—the social order consisting
of four classes, the Brahmins, Kshat-
riyas, Vaishyas and Sudras, for the
generation of the power of wealth,
military strength and accumulation of
moral and spiritual force and also a
class imbued with a spirit of service
to promote the progress of the
nation towards acquisition of the
the three forces mentioned above.
This advice is a re-statement in
modern language of the great prin-
ciples that underlay the social struc-
ture preached by the wise, pious and
Godfearing thinkers, the Rishis and
prophets of India. The President does
not think, and, as a matter of fact,
cven the old rishis never thought of
the four-fold order as based on the
incidence of birth ete. It was guna
karma vibhaga, a classification based
on quality and capacity.

HIPEA, TR T ¥ farsvarey:

How can we help the Government
in the production of men and women
fit for the duties of the four classes
and send them off? Tha' is a big
question. The time allotted to ordi-
nary Members like myself is naturally
limited. But I wish to emphasise its
importance by saying that this will
involve a complete overhauling of
the machinery of education. This
should not be a mere body to coach
and prepare for any examination
every boy and girl up to the limited
numbers prescribed by the depart-
ment of education. It will require the
setting up of a machinery of educa-
tional experts properly trained for
that purpose with keen insight into
the psychology of the boys and to
make a selection of them for training
in @ppropriate vocations. Our uni-
versities also will have to adapt them-
selves to this great change if a
proper and effective manhood is to be
brought out in this country to fulfil
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the role which India is expected by
the President to play.

This revival of chaturvarnya will be
in fulfilment of the principles of
liberty, equality and fraternity and
the other fundamental rights detailed
in the Constitution and not in curtail-
ment of them. So, a social reformer
need not raise the cry of social pro-
gress in danger on hearing the term
chaturvarnye mentioned by me.

The President is the living embodi-
ment of Indian unity, its catholic
culture and its aspirations. That
being so, it was but natural that he
should have introduced his Address to
the representatives of the Indian peo-
ple in the two Houses with the discus-
sion of the problem which has been
uppermost in the minds of the people
of India for the last four months and
more; I mean the incursions into parts
of India by elements of Chinese forc-
es. Our President is too good-natured
to express his feelings of indignation
in vehement language, He simply
remarked that China has committed
a ‘breach of faith’. I do not know
whether the modern dictionary of
Chinese diplomacy contains any
term as breach of faith at all. And
even if it be there whether it has
any criminal connotation about it.
The Chinese are too thick-skinned to
understand the connotation of the
term breach of faith. (An Hon. Mem-
ber: They have no faith.) The
Chinese Government only expresses
verbal allegiance to the principles of
Panch Sheel. The way in which that
Government dealt with the Tibetan
Government was enough to convince
any reasonable man that their code
of conduct is fundamentally differ-
ent from that of the nations who
believe in Panch Sheel. They have
no regard for the sanctity of promises
made to friends.

On reading the whole correspon-
dence between the Chinese Prime
Minister and the Indian Prime Minis-
ter I sometimes feel depressed at the
want of vigilance shown by the
Foreign Ministry and, parti-
cularly, by the Defence Ministry. If
there was an occasion for the
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Government of India to be extremely
vigilant it was in their dealings with
the Government and the people of
China. But, we find that there was
some slackness and, probably, extra
credulity in the words of the Chinese
statesmen. But it is a matter of satis-
faction that our Prime Minister has
clearly stated and reiterated that they
will not accept the course or the re-
sults of the unilateral action or deci-
sions taken by China. The statement
made by the President in his Address
that his Government

‘pursues a policy both of a
peaceful approach, by negotiation
under appopriate conditions, and
of being determined and ready to
defend our country’

will be endorsed by every citizen of
India.

Now, I turn to some other matters
which our President has touched in
his Address. One of the striking
features of the Address is that more
than one-third of it is devoted to the
discussion of problems of External
Affairs, Defence including the visits of
our Indian dignitaries to the terri-
tories of other nations and of foreign
dignitaries to the capital of India.
That is a proof of our growing contact
with the civilised world and the
necessity felt by the civilised natior
to maintain friendly and cordial re-
lations among themselves. The trend
of talks at Summit Conference is defi-
nitely towards the establishment of
conditions of world peace though the
pace of progress may be slow. The
President has noted that fact, in his
Address, with approval,

The President has referred to some
of the notable events of political
importance inside the Union territory
itself. In para 31 he has shown how
it had become necessary to issue a
Proclamation in the State of Kerala
and how that led to the General
Elections held in that State only a
few days ago. The matter had been
discussed in "Parliament more than
once. I am glad that the Communist
Party was routed in the elections and
the United Front came out triumphant.
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But, I cannot but observe that it was
a bad day for the Indian National
Congress to join hands with a defini-
tely communal party like the
Kerala Muslim League for this pur-
pose. The Muslim League which had
brought about split in India by its
highly communal and anti-national
activities, ultimately resulting in the
Partition of India, has now secured a
recognition at the hands of the Con-
gress organisation and the Congress
Government itself. This may give
a new lease of life to an institution
which had no useful cause to serve and
no reason whatsoever to exist in the
Indian Union now.

I do not want to deal with this
matter further because the right and
the necessity of the Muslim League to
be admitted into the new Cabinet is
under discussion and I do not wish to
say anything to prejudice that dis-
cussion.

The President had referred to an-
other important change which the
Union Government has decided to
effect. The Government proposes to
introduce a Bill to abolish the present
bi-lingual State of Bombay and to
bifurcate it into two unilingual States,
one Marathi-speaking and the other
Gujarathi-speaking. I deem it my
duty to express unreservedly in this
House what is the reaction of the
People of Vidarbha to the reference
made by the President to it in para 34
ot his Address. The decision of the
Government of India has been known
to the people since the last week of
December.

Eight million people of Vidarbha
feel that the Government of India
have completely failed to do justice to
them by turning down their demand
for the formation of a separate Vidar-
bha State consisting of the eight dis-
tricts known as Nagpur and Vidarbha
districts. I will not go into the details
showing justification for the demand
on its merits. The cause for the sepa-
ration of the eight Vidarbha districts
from: the Hindi districts and their
formation into a separate State had
been carefully examined from everv
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point of view by the Legislature of
the old Madhya Pradesh Government
and it gave a unanimous verdict in its
favour. But it was in the hands of
the Government of India to give effect
to it. It simply sat with folded
hands.

Then, there was the Dar Com-
mission, which expressed an opinion
that Vidarbha can be a separate State
but its formation was being opposed
by the votaries of Samyukta Maha-
rashtra Samiti, a group formed in
Poona, and some other Marathi dis-
tricts of the old Bombay State. I
quote below the passage from the
report of the Dar Commission bearing
on this point. The Commission in its
report (para 568) says:

“It might be possible to form
two separate Marathi speaking
provinces, viz., Mahavidarbha
comprising eight districts of the
Oentral Provinces and The Deccan
consisting of 11 districts of Bom-
bay. But the demand for the for-
mation of Mahavidarbha was stre-
nuously opposed by the advocates
of Samyukta Maharashtra.”

This is the finding of the Dar Com-
mission. I do not want to read
further. I would again give a quota-
tion from the report of the three-mem-
ber committee appointed by the Con-
gress to examine the Dar Commission’s
recommendations. The members of
this committee were the late Sardar
Vallabhbhai Patel, the late Pattabhi
Sitaramiah who had also the privilege
of being the Governor of a State of
which Vidarbha formed a part and our
Prime Minister, Shri Jawaharlal
Nehru. He is there fortunately with
us to testify to what I am going to
say about the contents of the report. I
am reading a recommendation from the
recommendation of this committee,
from page 14:

““Well-defined and accepted areas
of Maharashtra can, if they choose,
form themselves into a separate
province. In the case of Berar
or Vidarbha and Nagpur as to
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whether this area joins the new
Maharashtra or not, this should
depend on the choice of Vidarbha
and Nagpur.”

This is the observation made by the
commi'tee consisting of these three
men.

Mr. Chairman: His time is up.

Dr. M. S. Aney: Madam, may I have
your permission to take three or four
minutes more?

Mr. Chairman: He can take three
minutes.

Dr.M. S. Aney: This isnota matter
in which I am alone interested but the
whole House is concerned and you
will have to think of these matters
later on also.

This is enough to show that this
question of formation of the Vidarbha
State has already been discussed and
decided favourably both by the legis-
lative Council of the Old Central
Provinces and Berar State and also
the Congress organisation. The Con-
gress Government had only to give
effect to the recommendation already
made by them. But the Congress
Government slept over their own re-
commendation and resolutions. The
matter again came up for considera-
tion before the States Reorganisation
Commission of 1953. The Commissicn
after a very exhaustive and critical
examination of the problem from every
point of view recommended the for-
mation of Vidharbha districts into a
separate State. I do not want to enter
into details at all.

Against this decision the Samyukta
Maharashtra Samiti carried on an
agitation with communists as their
allies, the nature of which I do not
want to describe. It approached the
Government of India. The public
opinion in Vidarbha at that time stood
firmly in support of the recommenda-
tions of that Commission. The elected

" representatives from Vidarbha sup-

ported it with an overwhelming
majority. But, strangely, the Govern-
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ment of India remained hesitating
throughout. The agitation of the
Samyukta Maharashtra Samiti was
being carried on with unabated
vigour, vehemence and violence and—
1 may say—fervour also. The
streets of Bombay were flowing with
the blood of innocent men and women
killed and wounded. I do not want to
abuse anybody but the fact is there.
Some members from Vidarbha were
invited to Delhi and the Congress High
Command appealed to them to help
the Government get out of the crisis.
They yielded to the pursuasive pres-
sure of those for whom they had the
highest respect. It was a case of
pressure and undue influence. I have
no hesitation in saying that. With
all this, or rather in spite of all this,
the Government of India did not know
their own mind. They first approach-
ed the legislature with a Bill to create
three States and at the eleventh hour
at the insistence of Shri C. D. Desh-
mukh and some other distinguished
iriends, certain amendments conver-
ting the thrce-States Bill into a
bilingual-States Bill were made and
the House unanimously passed that
Bill. It was something like a found-
ling which chance brought to their
notice which they lifted up and started
taking care of. The Government of
India hoped that time would bring
about an emotional integration. But
before the end of three years it was
found out that the whole thing was a
failure. The Congress does not want
to know why. I emphatically assert
that it was a failure because it was
against the will of the very people for
whom the Government passed the law.

Now that the bilingual State is
being broken, the most natural and
logical thing to do is to give effect to
the recommendations of the States
Reorganisation Commission and respect
the demand of the people of Vidarbha,
But that one thing the Congress High
Command was determined not to do.
They seem to have been hit by—I hope
—a temporary fit of linguistic insanity.

Mr. Chairman: His time is over.

Dr. M. S. Aney: Only one page is
there and I shall finish.
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An Hom. Member: It may'be laid
on the Table.... (Interruptions.)

Dr. M. S. Aney: The people of
Vidarbha took all steps to convince the
Congress High Command and the
Union Government about the legiti-
macy of their claim. But the Gov-
ernment of Bombay and the Union
Government, instead of trying to un-
derstand the will and wishes of the
people made strange efforts to win
over the Vidarbha repmesentatives in
the legislatures and the Congress Com-
mittee. Thinking it a safe support,
they have decided to reject the
demand of the people of Vidarbha
for the formation of a sepa-
rate State. Assurances are given by
the Ministers in the Bombay State
that the interest of Vidarbha and the
city of Nagpur will be safeguarded.
Of these assurances, the less said, the
better.

1 wish to tell the Government of
India that the people of Vidarbha feel
insulted at the way in which their
right of self-determination is being
denied. In their name, I demand here
today that the Government should re-
cognise the right of self-determination
for the people of Vidarbha and make
provisions in the proposed Bill that the
status of Vidarbha in the Indian Union
will be determined and decided upon
in accordance with the wishes of the
people of Vidarbha either by taking
a referendum at some fixed date or
by some other method of taking
opinion as good as a referendum, such
as the results of the General elections
to be held in 1962 or any special
election held for that purpose only, at
an early date. That is a constructive
suggestion. If some such thing is not
done the public opinion will become
more and more hostile and antagonis-
tic to the Government of the new
State which you propose to foist or
impose on them.

The people of Vidarbha have already
decided to record their protest in an
emphatic manner by starting a Satya-
graha from the 4th March, 1960. I
want to bring it to their notice. The
reception which Satyagrahis led by
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Brijlal Bayani, a veteran Congress-
man who served the Congress vigo-
rously for 40 years, are receiving is a
sight for men and gods to see. It is
attrac'ing huge crowds. Men and
women, boys and girls from all classes
and societies are running to join it. It
is growing in volume and strength
every day. 1 implore the Govern-
ment of India in all humility not to
make the mistake of disregarding the
public opinion of the people of
Vidarbha who have been loyal
throughout to you, the Congress and
the motherland. If not, you will be
walking on the top of a volcano. I
venture to say that the Government
of India will be raising this new
structure, not on the solid rock of the
support of the public opinion of Vidar-
bha, but on the quicksands of the
consent of some obliging friends only.
It will be washed away at any time
by the floods of Purna, Wardha,
Pranita, Painganga, Kanhan and Vain-
ganga and, through the seven mouths
of the mighty Godavari, thrown into
the Bay of Bengal. It is not yet too
late for the Government to revise its
decision and to avoid infliction of a
wrong on the people of Vidarbha.

Mr. Chairman: Let the hon. Mem-
ber please wind up.

An Hon. Member:
helpless !

Dr. M. S. Aney: I conclude with a
hope, even at this rather late hour,
that Providence will show the authori-
ties concerned the right way to follow.
I support the motion and conclude
with a prayer:

SEAY AT FITHA
ey A sfadT
T w fsqaang
Take us to Reality from Unreality,
To Light from Darkness,
And to Immortality from Mo;;ta»
ity.

Mr. Chalrman: May I request all
hon, Members to please wind up with-

The Chair is
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in two minutes after the first bell?
There ig a large number of speakers,
and everyone who is taking extra
time is denying time to the others.
Shri Khadilkar.

Shri Khadilkar (Ahmednagar): 1
would not have liked to refer to a
matter which is coming up soon before
the House in the form of a Bill—I
mean the bifurcation of Bombay State.
] thought that the hon. Member
opposite, Shri Aney whom I hold in
high esteem, would give his blessings
to it, because in reversing the former
decision of a bilingual Bombay State
the democratic opinion of the Mahrati-
speaking people in general has trium-
phed, and I am confident that when
the Bill comes before the House every
Member would be more vigilant.
Because, let this bifurcation take place
in an atmosphere of goodwill. Let
the past chapter of bitterness and
strife be closed; and let no additional

. burden be cast on any one, or any dis-

criminatory treatment to one part of
the people as against the other be
shown anywhere in the Bill. Let the
House be vigilant. Because, on the
last occasion, they submitted to a
decision of which they themselves
were not sure whether it was accep-
table to the people of Maharashtra as
well ag Gujarat.

One more word and that is about
the question of border. I am very
glad that recently the new Congress
President has said that now there would
be no ad hoc basis and that some
general principles would be followed.
And let me expect that the officers on
the border of Belgaum, which is a
disputed border, would not exercise
terror, as they did in the last week,
because it is under dispute and till it
is settled you cannot use high-handed
methods. But unfortunately, the man,
the D.SP.—I understand he is a
Superintendent of Police—who was
given a Padma Bhushan or police
medal has behaved, to say the least,
in a most shameful manner.

An Hon. Member: That is why he
was given the police medal !
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With these preliminaries I  shall
now  proceed. Even I would not
have liked to refer to these matters
and would have very heartily wel-
comed the Announcement by the
President regarding bifurcation but
for my old friend who has come for-
ward to whip the dead horse of a
small region known as Vidarbha
which has gone but unfortunately he
has not caught the spirit of dyna-
mism with which we are moving.

12:45 hrs.
[MR. SPEAKER in the Chair]

My complaint against the President’s
Address, as it reflects Government’s
policy, is that it fails to reflect the
economic dynamism of the develop-
ment in this country. That is the
main failure. It cites one after an-
other, a catalogue of achievements,
and covers the basic weaknesses that
are there in our economy.

Recently the Governor of the Re-
serve Bank has warned, and rightly
warned in time, that “you are talk-
ing of development, but if you fail
to hold the price-line there is no
hope that anything substantial will
be achieved”. Because, one of the
junior Ministers of Economic Affairs
have stated in Bombay, in a facile
manner, that a developing economy
gencrates price increase. But what
is the job of the Planning Commis-
sion? What is it for if it is not to
control the prices which are corrod-
ing the life of the common man and
creating a feeling of a certain amount
of resistance to the economic deve-
lopment of this country? -

I am saying this because we are
taken in by the encomium showered
on our Government by the foreign
dignitaries, and we very convenient-
ly overlook what is critically said
about us. Recently, one French ecos
nomist a U.N. Observer, who came
here, has contributed an article to
the New Statesman and Nation,
London. He has pointed out there:
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you have been completely defeated
on the agricultural front and on the
community development front, and
do not expect to face China.

Because, today unfortunately it is
true that the Chinese aggression has
generated a certain amount of pat-
riotic feeling, but if it is over-played,
we are not understanding the signifi-
cance of this aggression and the re-
sultant effect on our country. In the
final analysis, communism is a social
challengee. We must understand
that. It is not a military threat.
And from this angle, if we look at
the challenge, then we will have to
look at the economic situation at
home.

And what have we obtained in this
country today? Let us face it. A man,
a shrewd observer, an American ob-
server, in no sense a pro-communist,
a man like Walter Lippman, who
came here just before President
Eisenhower came, and who contri-
buted five thought-provoking arti-
c’es, two of them regarding India,
has got this to say. I will just read
this out and that would perhaps open
the eyes of the Treasury Benches
who are so complacent about the
development and can take delight by
using some sort of strong language
against China and think that so far
as the home front is concerned
things can be managed easily. What
has he got to say? He says:

The Parliamentary Secretary to
the Minister of External Affairs
(Shri Sadath Alli Khan): Who is the
author of this article?

Shri Khadilkar: Mr. Walter Lipp-
man. He says:

“What troubled me was the
disparity between the revolution-
ary objective of the Third Five
Year Plan and the mildness,
almost victorian mildness, and
the normality of the Indian politi-
cal system. 1 asked myself
whether the gigantic economic
revolution can be carried out by
parliamentary  politicians and
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civil servants without the dyna-
mism and the discipline of an or-
ganised mass movement.

I do not know the answer to this
question.”
He was puzzled when he saw the

country. And he says:

“I do not know the answer to
this question. But 1 have no
doubt that it is the crucial ques-
tion. For the solution of the
basic problem—which is how to
feed adequately the population—
requires not only materials
and the tools which money
can buy. It requires also a re-
volutionary change in the tradi-
tional way of life of the Indian
masses in their villages. I do not
see how this revolution, which
must go deeply into the Indian
social system and the Indian
culture can be brought about by
the persuasion of experts alone.
I would suppose, it would require
the organised pressures of popu-
lar movement under Govern-
meni leadership, su dynamic and
so purposeful that it can inspire
people to do voluntarily the kinds
of things that in communist
China are done by compulsion.”

The same conclusion has been
reached by Reme’ Demont who has
passed a censure on our develop-
mental effort in the fleld of commu-
nity dcvelopment as well as agricul-
turee. He has posed a question:
“Are you going to meet the challenge
of China?” It is not a question of
meeting the challenge of China on
the floor of the House or on the plat-
form talking a language that would
inspire the people to go to the front.
It is really the home front wherc
you will have to fight and build up
an cconomy, because a recent book,
a publication by western authors,
has pointed out that China today is
developing flve times more than
India, two times or a little more than
what Russia could achieve under
the iron heels of Stalin, and about
three times more than the Ameri-
cans. :
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If we bear these facts in mind, let
me at the outset say that the Presi-
dent’s Address, or the Government
policy as it is reflected there, docs
not take adequate stock of the situa-
tion, the situation on the home front,
particularly the weakness of the
price policy. No development is
possible in a backward country un-
less you are stopping the corroding
of the common man’s life by check-
ing prices at the proper time and
creating a sector of economy where
he will be feeling that his livelihood
is not affected. Nobody is inspired
to save, because one does not know
what would be the value of the
rupee when the Governor of the
Reserve Bank says it has gone down
and is going down, and one does not
know where you are going to peg it.
In western countries insurance poli-
cies, their premia and their flnal
payments are pegged to a certain
price level of the internal currency.
Unless you do that in this country, I
do not think you will get the small
savings, you will be able to mop
them up. This is a problem which
you must face very eagerly and, at
the same time, urgently.

With these few observations on
the economic side, I would like to
refer to one or two problems. There
is a talk about the letter addressed
by our Prime Minister to Chou En-
lai. 1 am surprised. Let us decide
what is our policy towards our
neighbour. Are we going to utilise
this aggression—we know it is not
intended for a major war—as a sort
of a weapon, as in Arabic countries?
Palestine is being used, to boost up
the morale, or are we out to settle
the issues in a praetical manner?
Certainly aggression is committed.
What wrong is there, I do not see,
if it is to be settled without surren-
der of any territory? And, particu-
larly, the only question that re-
mains is, according to my under-
standing, the Ladakh border. Re-
cently an international authority, Mr.
Owen Latimore, has pointed tha
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Ladakh border was well defined—not
the NEFA border so much because at
that time the Britishers always were
afraid of Russian danger and when
Pamir Conference took place at that
time this border was specifically de-
fined. This we can point out and
without any act of aggression as
good neighbourly gesture if China
and we can accommodate each other
without dishonour to the other party,
we can build up better friendly re-
lations. It is no use saying: oh, we
have changed the basis of our policy.
I do not see any basic change in ex-
tending an invitation, if we are not
going to use ‘war danger’ to boost
up a sort of morale at home and hide
the weakness. I think the Prime Mi-
nister is right because he is talking
with a position, with a sense of con-
fidence.

There is one more matter. Shri
C. D. Deshmukh hag referred to cor-
ruption. He referred to it in - his
address at the Shastri Memorial Lec-
tures at Madras. Let us examine it
a little closely. The other day the
Prime Minister said there is a loose
talk about corruption. I think he
has not scen, pecrhaps, last year's re-
port of the Home Ministry about cor-
ruption in which it is stated that out
of the anonymous cases—this is more
important—50 per cent were found
to be correct after investigation and
out of the signed complaints regard-
ing corruption 50 per cent were found
false. This shows that there is the
problem of corruption. I do not
want to say whether the method he
has suggested is right, nor would I
like to say like a French philosopher
“the bourgeois democracy can be
sustained on corruption, patronage
and nepotism”. That is a judgment
given by a French philosopher. That
would be too cynical for me to say,
but looking to the constitutional sys-
tem that we have adopted and the
legal procedure, I feel that if we
succumb to this demand, because in
this country a catehy slogan is more
powerful for the Opposition as well
as for the Congress party—it would
undermine the democratic system.
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According to Shri Masani excepting
a lunatic fringe that is led by

Pandit Nehru all others come under
the same category—........

The Deputy Minister of Community
Development and Co-operation
(Shri B. S. Murthy): Is Shri

. Masani in the list?

Shri Khadilkar: No, no; you have
not followed my  argument. The
catchy slogan of a tribunal does not
fit in in our constitutional set up.
There is corruption. How to meet
it is the problem. This must not be
made a slogan, because with this
slogan any government can be de-
moralised, immobilised. Any govern-
ment. whatever its complexion, if it
is carried on, and untimately if this
slogan is propagated from platform to
platform, instead of democracy you
will usher in dictatorship’ in this
country. Therefore, I cannot for a
moment support the slogan so far as
it goes, but, at the same time, I would
appeal to the Government to take
early steps, as some western coun-
tries have done, to institute a ma-
chinery through this Parliament by
which immediately a corruptlion case
is investigated without any delay.
Today, unfortunately, this is my ex-
perience, if I report a casec to a Mi-
nister he tries to plead a defence m
order to protect the man at the helm
of affairs.

The Minister of Health (Shri
Karmarkar): Question,

Shri Khadilkar: Shall I give evi-
dence here? 1 am refraining from it,
excuse mec. Therefore, what 1 say
is, the evidence given to the Minis-
ters is being misused. That is an-
other difflculty. In this country we
have got the big public sector. In
the private sector people look at
these problems closely. In the pub-
lic sector those pcople who would
have hardly occupied a position of a
Diwan in a small principality are
hand'ing crores of rupees every year
—do not forget that. When they
handle it, what is the position? There
is no public opinion. There is no
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well organised movement against
this. Therefore, unless some method,
some machinery is evolved—I am
told in Switzerland there is an Eco-
nomic Commission which goes into
every case from Minister downwards
and reports back—this corruption
will not be rooted out from this
country. And, excuse me for saying
this, if the total corruption is one-
fourth in the south of India, it is three-
fourths in the north, and as we go to
the crest of India, Kashmir it reaches
the top. This is the general pattern
of corruption.

An Hon. Member: What about
Maharashtra?

Shri Khadilkar: Even in the
Congress Party it is less, let me be
very plain about it.

One more small point, Sir, and I
have finished. Recently a most dis-
quieting development is taking place
in Kerala. In order to defeat the
Communist Ministry you organised
a sort of an upsurge. When that
matter was discussed I warned you
that out of this upsurge you are re-
viving the Muslim League. Today
it is coming through. If you want
to revive the Muslim League now,
and if you study the election results
of Kerala, what you are building is
not democracy. The greatest achieve-
ment of the Congress regime, parti-
cularly under the leadership of Shri
Jawaharlal Nehru, is the type of
secular democracy in this country.
Thig is the greatest achievement. Do
you want to undermine it? Do you
want to disclodge it? If you study
the results and the revival of the
Muslim League in Kerala, what do
you find? Shri Dhebar, the supreme
commander of the operations in
Kerala, said that as we were together
in the agitation, we must share
power.

13 hrs.

1 want to come to that point =a
little critically quoting what our Gon-
gress leaders have said. Perhaps, the
Speaker, who was one of the stalwarts,
and the Congress Leaders know
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them. In 1837, when the ques-
tion of coalition came to the fore-
front, there was a division in the
national leadership. Jinnah wag more
nationalist. He never thought of a
division—India ang Pakistan. Let us
admit it very frankly from the facts
and historical records. And then
there was a division. Men like C. R.
Das said, “Let us share power and
preserve unity” But at that time,—I
would like to remind the House of it
now—what Shri Jawaharlal Nehru
said is worth quoting. 1 shall only
give two small quotations. Shri
Jawaharlal Nehru said in the course
of his presidential address to the 50th
session of the Congress, in 1937:

“There is a certain tendency
to compromise over those elec-
tions, to seek a majority at any
cost. This is a dangerous drift
and must be stopped. The elec-
tions must be used to rally the
masses to the Congress standard,
to carry the message of the Con-
gress to the millions of voters
and non-voters alike, to press
forward the mass struggle. The
biggest majority in a legislature
will be of little use to us if we
have not got this mass movement
behind us, and a majority built
on compromises with reactionary
groups or individuals will defeat
the very purpose of the Con-
gress.”

I shall give one more small quota-
tion regarding coalition. Shri Jawahar-
lal Nehru then wrote to Mr. Jinnah.
I know he has written a similar
letter in 1952 to our Transport Minis-
ter, Dr. P. Subbarayan. I could not
get a copy of it. Otherwise, I would
have read it because it is a later
evidence. But I shall quote what he
had said in his letter to Mr. Jinnah
on 6-4-1938 about coalition, because it
ig very significant.

“I ghould like to know what is
meant by coalition Ministries. A
Ministry must have a definite
political and economic programme
and policy. Any other kind of
Ministry would be a dis-jointed
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and ineffective body, with no clear
mind or direction. Given a com-
mon political and economic pro-
gramme and policy, co-operation
is easy.”

I do not want to take more time
of the House. I shall finish in a few
minutes. There ig a longer quotation
but which I shall not read here. I
shall give it to those who want to
refer to it.

Mr. Speaker: I should like to say
one thing. I abide by the decision
of the parties in calling the hon.
Members to speak. Whichever names
are given to me by the parties, I call
the hon. Members from that list.
But I would urge upon all parties not
to push their backbenchers first.
What happens is ultimately those who
are of a longer standing and whom I
would like to call and allow a longer
time are pushed into the rear, and I
am in a way forced to allow longer
time for the backbenchers of parties
and thus take much time of the House,
Hereafter, I wish that the leaders of
the groups start first, and if there is
time, I shall allow others to speak. I
do not want to shut out the back-
benchers from making their impor-
tant contribution to' the debate, but
this is not the way or the manner in
which we should proceed. Shri
Khadilkar may go on for a while.
But, in future, if he stands after all
the others have spoken, with very
great regret, I will not allow him.

Shri Khadilkar: I shall try to be
brief.

Mr. Speaker: No. no. He has mis-
understood me. I want that all hon.
Members who have got sufficient stand-
ing here should speak first. It js not
any accusation against the backben-
chers. They will also have suffi-
cient standing one day. But I would
like to give those Members who make
weighty statements after long ex-
peirence the opportunity to speak first.
Let them not stay behind and be-
allowed to be pushed back and push
others in earlier and then say, “I
shall close in flve minutes” and so on.
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I wouldallow Shri Khadilkar as
much time as he likes, but hereafter
he must come first.

Shri Khadilkar: So, Sir, the revival
of the Muslim League with all its
implications is not understood by
our people. When I study the Kerala
results, what I do find? As I said,
are we going to create a cockpit of
communal and caste organisations and
political parties in this country and
can we sustain the present demo-
cracy on that basis? This is the
question I put, and I would appeal
to my PSP friends, Shri Asoka Mehta
and others, to apply their mind to
this problem.

Shri Asoka Mehta: (Muzaffarpur):
Do you want a discussion here on
this point? 1 do not want to inter-
rupt, but please do not provoke me.

Shrl Khadilkar: Just a personal
appeal. Nothing else. Already, I
have evidence in Bombay, in Hydera-
bad, in Bhopal, in Calcutta in West
Pengal to show that communal bodies
have been formed. 1 am not saying
that the Congress alone will use such
bodies. Once you give prestige to a
communal body, and particularly, a
body with a past history, what will
happen? In Kerala, you are calling
it as Muslim League. But you never
called them a peasant's party. Most
of them are peasants. I have no
quarrel with their religion. But if
they represent a particular ideology,
it they are organised on a particular
basis, some economic basis, on a
political platform, and if you associate
with them, I could have understood
it, because there are four crores of
Muslims. Further, the authors of the
Communal triangle, my old friends,
Shri Achut Patwardhan and Shri
Asoka Mehta, in their book have
pleaded, “What is this Mulim League?”
It is the creation through the inspira-
tion of the British. It is a Machia-
vellian politics of the British that is
coming in our way. Are we going
to play the same politics in this
country after 12 years of freedom
and after partition of our country?
I want to know that. If that is done,
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all Congressmen and those who are
having a hand in the revival of the
Muslim League will rule it one day,
because, once a league with a party
with this kind of past history and
ideology is revived, the demand for
a share in power on the basis of
four crores will come up. One-tenth
of the power at every level will be
demanded and you will have to face
it. If you are going to do that to
defeat the Communists, unfortuniately
that is not the way. Neither Walter
Lippman nor Rene demont nor any
other western thinker has said that
you can succeed in this way.

In conclusion, I would like to say
before this House, while speaking on
the President’s Address, that you will
have to avoid such a course. Take the
risk; take the risk of instability in
such  a matter. Do not vitiate the
system and do not allow the super-
structure of democracy to be demo-
lished, the super structure that we
have created, where we feel confident
that with the people’s consent we can
go ahead and make social progress. If
that confidence is shaken and we are
taken in and seized in by a fear of
communism, no power on earth csn
sa;:le us. As an author has recently
said. ...

Mr, Speaker: I am satisfied with the
authority of the hon. Member himself.
He need not quote any more authors!

Shri Khadikar: As that author said,
in the 19th century when Marx criti-
cized the western democracy, the so-
called bourgeois democracy and the
economic system, he was considering
it from onc angle. But looking to the
new revolution that has taken place in
Russia, particularly brought about by
Mr. Khruschev in 1956, we should not
minimise the later sncial and political
developments, and who knows, it is
just possible that the economic deve-
lopment ot the Soviet Union one day
would compel them, as Marx predict-
ed, to change the political apparatus
in the Soviet Union itself. This is a
proposition which has been put for-
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ward by philosophers who have not
been seized with the fear of com-
munism but want to face communism;
face communism on their own terms,
on your own grounds.

Therefore, in the end, I would
appeal to this House and particularly,
to the Congress people: Do not allow
your sense of proportion to be dislodg-
ed at this hour, and try to embrace
and tolerate the revival of communa-
lism in the form of Muslim League
and create a cockpit of caste and com-
munal parties to demolish the secular
structure of democracy in this country.
That is one aspect. There is another
aspect.

Mr. Speaker: He may reserve the
other aspect for another debate.

Shri Khadilkar: 1 will just finish
with that. The other aspect is, you
cannot just shout patriotic slogans and
face communism. Do not use this
wcapon—the danger of war—to boost
the morale at home. As I said, the
Prime Minister is right in sending the
invitation to the Chinese Prime Minis-
ter, because he has confidence. As
Walter Lippmann’ observed, let us face
it democratically more effectively and
show to the communists that by demo-
cratic methods, we can also complete
and hold our own.

Wo @MET AT (wiY) : wewE
iy, @7 fa & agw ¥ X 3/
T R T N @ G @ g,
T A A AT F T A FE T
Efr g o A & Y =< T A
Ifam wwwd £

Ti¥z wERT W T F fag
yEE 3 & W swE au fer
T § 9% gra A QN ¥ F WA
T gAEd § | ST AT dgd
& g @ FitE 98 W F - -
@ AT HATATEAT ¥ 0% e fY
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¥ fr T waw Wl X W fior
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N W TR T 39 A ¥ qre
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¥, 9 TSE W W A< &, 9w
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“Blow, blow, thou winter wind,
Thou art not so unkind,
Thy sting is not so keen,
Because thou art not seen ...."

ot fee wifex & w33 &

“Thy tooth is not so sharp
As friends remembered not!™
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o 2w & fgm & 75 wraws § 5 aw
W NSRRI @y ¥ w ¥ oo @
A FqT Taw A &

o faafad ¥ §F or o @
FHTE & aR A oft v awd § o
gt T AR ¥ gy A  FF ¥ el
T fem g N A R g
ifefe & wE o wafaa wiw
¥ A gar g 5 wade s gfear
¥ Y fawmrfed 7 & &, 97 ¥ afcormm-
€Y -3 FUL T9G7 g 99 @S
g\ STt ¥ o FgEw & f gt
faerd 9 7 A @@ A @
T A AT | 5w 9wy
¥ R W @ A0 F 9R sarar
2 9%, @ W= ), AfFT g A
w wfex fegemh & Ammew §
I W AT AIfgU FF /ETC WO
AL @ T G T R qwd g
T fau @ avg g = 2w A7 Do
T IR FAGAGE FAT IMRY AT @
1 9 &Y ag, & g saf ¥ g
I | g g A g @ AR
R ¥ §f9de ¥ e § w9 37 w4
™R gw Y e qa-asiy der
W W ¥ faw a1 ety @
A €9 AR ¥ arsferew F art # aww A
T e g1 9 T 3—

“My Government are alive to
the requirement of scientists.
technicians and technologists for
our expanding economy. Measures
are being taken to step up pro-
gressively the output in the cadres
and to provide increasingly better
career opportunities ...."”

FEBRUARY 18, 1960

Address by the 1648
President

w2 6 OF acn & g s EfE
79 W e angfeee Mgy AR gl
IHE WY E—AR qF TF FOH §,
N g w7 @ & 9w AR
sft &1 gareT e g g, fow ¥
o Tgo Mo § WX o THo Hlo,
& g &, AfET 7 9 ¥ T T
dr wiweax fafred) & ¥ UF oeeTE
fefaqw § wo fefaum o a7 gq
g1 o IRE @ AT AT GEEE I F,
AfFa S a@ F W S H o e
?  fafedr %0 F ww & frdew
@1 I § 5 0F F5F T o w@o
o qra firar s 6 W N, @
X o THo Yo (W)MW
¢ & ¥ oo o Hio &%T ¥ @
2, aga w=dt FnfafedaeT § 1 3 309
F&F &1 A arfew | AT H AW
w1 T &, @ fog s of A G
oTE, 9g & A WX I TF IW0 A A, A
g 3T AN oI F AT Al
A1 o1 g ¢ 1 g g ag Agt @
ﬂzlﬁamoﬁoﬁmm
afre ¥ § o3 qFeew fefaaw
Frawm Y ? Afed ag 9 g & W7
1§ qavog TE [T E ) W H A
T o= g 5 it Y arafgfaem
¥ gl A3 F g AW X g - AA
& A wdw ¥ feitdeec &1 @&
ThiFeaT STt &, OF T @,
A7 9% 35 W) §, w9 aga g7 wte-
fadar ¥ FT wiq & JfeT A
frr @ g, A aff & ww A’
AN FHT &, @ W A F AN 1.
N Fm faer Ied wor S &
qEA-AINT FT W E | TF aTE ar
T wga & f g A O arifeeza &
FC § AR FEQ aTE A gAR 9 §,
T A I BT G ITNT FT QR E, ]
@Y Juwww w T
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F W1g W IT N Afafrrey & IR
# aawt g

B.Sc. (Punjab University), Secona
Division, LL.B Second division, got
two gold medals for standing first
Then, the second boy is B.Sc. (with
Physics, Chemistry and Mathematics),
Second Division from the Banaras
Hindu University. The third boy is
B.Sc. with Physics, Chemistry and
Mathematics and M.Sc. (Mathematics
with Astronomy and Statistics). And
what is he doing? He is working in
Pay and Accounts Division of the
Food and Agriculture Ministry. fge

TG RUFARARA N g e
B.Sc. (Honours) with Botany as his
major subject and Chemistry, History
of Science and Scientific methods as

other subjects. This is how we are
using our scientists.

T T A WX g it dame
TQ & W I9F T W T IAHT
&% THFR & I T F gF §, ar
F TR T FH AET | A WG,
off g § §39 A1E WE oA A
Afer g€ ot | 7t X T AT A
I == = ° 5 aE w ¥
fgdee T faed &1 A amw §
& o & & T e e &)
faer Y aTéw doeza & o e Ter
Tt fae © § S 9or A F ;Y
A A & g A w
arfe § o @l § 997 8%, TG I
SGT 9T A FT A g | OF e
Frifew sw afefes ds gefgaw
foad 7 ars dY AR SRR Fgr wr
I} § Ty v dETEnh F dquEw
ag< & WG gw o Fea SR
I A9 aF I¢ W AE) faear | @
fo o7 @ & 5 i gur gehawE
wrad ) B W 7% SFE ae | W

MAGHA 29, 1881 (SAKA) -
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I TR, wE OAET TEE T
qar TG &

qfF awa 78t § @ o | sAnr
FET TG A E ) 0 A G & AR
& 7Y WO 9 S A W= )
qRE AT § A AR ;g § SwTET
F GTEAT AT I 3T 04 7w
e X @ & i fre ag ¥ g v
fefore fatfaa ®r g &3, o
o T $U1 AT @ AW wT A
¥ a7 O, &9 ¥ @21 6T agr At
IAHET § | I FA-HET Y T Aw
T ¥ W F T aE, I9W W
T A T F qH @ WO A
fF g fraelt A< & &1y xw W WY AW
| E 1 A g e feadmie
R IR T R § 3T arg & g amw
feddqie o 3t AT 7 g | TEE
F7eor ag & FF TR gy s gfafera,
fefafi o=@ faurdl ah R 3o &
fog $7 @ A T Rt & A= aw
& T feaeiaiie &7 ad) T
LG SO L T Gl G
FW & oy g v Tgg asd ¥

o @A § wra ¢ & w15 sy
2 U ), ¥ FET & oAIIT 9T 1
ay g® & qrq F7ar 9sar & fF W
qR @9 § g7 w1 A HE fow Ay
g1 iR g 9T s oW oW
BT F a1 Wegw A F TG & W
AT W W RS § | W A
A faw & fs o sem w AN
N ¢ fr gv TErfEE feddaiiz sk
e feddqie #1 399 $31 1 )
* Y9 QT JHL AW A, AT gW
W Y T @ g A ey @y
& ITHY NI FT gEA a9 Ag 1 R
fast T & fw wowy arw Q"
WA |9 HT 9EAT @, 99 9T W9
T W s W AW § afe Ty
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[ gairar awaw]

LIS U U SR e AL
ofefadl® =X A9 w5 WO | §
T & F1 5 fha a@ w1 59w
AT &Y AT qYL & AT IE A W
TTF T aEd o} gEd el
A5 are it ) Sfefafme @
fegdfeawee sw @ fafsw =t
BT T, ITTEA | FAfET TEE ™
T #t ¢ 5 g " feqdgiie @
e & Wix ¥ o g swmithw
fedomde v W & AR g WA
fefags & & Sww @ ™
ot ¥ g ¥ SqrRT S R GEr Enn
o gurg WY AT W §, qE THA
A TEM WR Y AR AR §
IT F g A H7 qHA |

3.34 hrs.
M8. DepuTY-SPEAKER in the Chair)

q frar ww Avrergwr ‘e’ (fragd):
g TR S T |

IJuTeRE AR, TG F AT
wamE [ H e dEst g §
Q¥ gy TE & o A S aREn
¥ F A g oW § aafT I i
A # Jedw A fem @ oy F
sfrra & 4 weafa o ¥ faam ar
W7 Ter AW # Wi A sl &
wratea €, 993 @rEw § & -
Feafar 3% AT Wahe T 97 1 eafa
N F aE A A IR IT I
AR W ¥ FT A 2| F Il
1 oY Iepe foan &, wu3 forg & e
®q 7 wEE R AR el Stoa
s AT | R FavH v A
9gT &Y, WA §, Ig TW AT A
7 g% | qfeq ¢ § A afs s

—— B S rrrer vy & B G 200

FEBRUARY 18, 1960

Address by the 16s:
President

LG ]

Teafa AEET 7 OF FER S
w1 forx foran @ R s & g o o
NTFETATFE AR T awaa
F g +ft Fouer T ot fF o s
TEHFR F & qe=ma, fg=r oy wd
WTE FT ATQ AE F I, B TS
# ST §, AU TOX FT @1 A
g qaf@ faet # afadd § #7 F
IR A gIR FAR 97 F A o
W@ | TEYT FoqAT FF FT GEHAT
a1 517 37 For foe o wefier Y s
F foam g1 7 wR Ay gET AR 9W
afe = g fow qfw o T3 W
g @ A fagfa w9
A A GrE A g SRR S
|l 7R I qfw F aw & fawg
I § & oy sew famr fadt
gaT F AvRAOr FT AW, e A
R AT T A AR IHF TR

ST IET AT QT € | W Foorar B
& AT T GG FW &, A I
are faearaETe § FTATE 1 AR TS
N FQE, wa v & 18w frg
N F 5 ag g amn € AR fra
s fragavamrd g7 w70 R

e o £ O A O
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T T @ o, oA 9g W
I § | o 3G g g g W
AT AT § AT ITF AR 9 G 48 T
¥g g0 & f gfomil A avear g @Y
T & fogd g qar ThT S
gt #1 agt difed @ €, fvw @
£, wfaw @ €, Aifga = &, w9
it @ E ) g F% A A AR
ugi 45 wT gEWE@EE AT ¥ gig
RE1agIFE | T IR FZ WS
AHAT qF g9 AR, FE &
& §TY T T AKIGAT 7 Iq0 Q@ &
sfea fg Frafwee 3 § 48 &€ w1
oY ot 3T & AT F I A FTRE,
a1 FW fgar safed TR F0T |
St AT A § 9 A o
A T g SR AR T 3 A1 e
F FFY & | wET § a1 g qfgar
@ qg T@ 93 fr W v et
FEE AT I FRATA AT F
| ageae fran § Wi dasfer &
FET AT F I AT TN FAE
TERT AT Y E W @ AT qHAw
Tz WY 91 FifE s wHAF wT A
* a9 FRT Y, 3 IUT FRA R

_ Y qwht (sh o ) -
H T I JAEAT FA F AR
{ o7 Y e it A oW E
# g¥ faers T e war g e
S AHAHH TG T FE qAT F A_W

T ST : IR A, AGF A
& e § wgr & fF o qaawm ag
o &, w9 @ §, T & "re |
¥, Fidq # § 1 R W qaen wE E
@A # aTEa ag g R A | g AT
A I @ IE wgr & fF 4> § o
I ardw A F 9wt as 4 qEET
L

MAGHA 29, 1881 (SAKA)

Address by the 1654
) President

qfea oW Avoaw “wwm o g
¥ arqd AN T AvE: |
TResA s fuag gt & &7
gueT a1 f& g araw FX AT

-

wy
=~
Y

st Ewl (|ALT) ¢ I T
e Afeew ST Y avE 9T

IR AHET © ATAZ I ;T
Hfewrs o it a7 97 |

dfew ga ArwEw wde g

S MEATTT A ITH0 4 TN
fo qEEATT THETC AL §, TE fae
¥ we MEeE HWIE | ag A FAAR-
@O AT IR T E |

IJqTeam R WG At W
£ 1 W w o ww ag W@ R R
At gt e @A & A AT
¢, dr Se 9z @ AR Ta W,
afp F JawT Y A% | @ wEAE
fiF ST 98 @ AT @ A &9 I
A T § g F I T AT A e
@« gar & 5 3g sl ag
g § A TERIC AE § ) W FE FE
fir & gaar O A ¥ fav g qhee
g |

Shri Radha Raman (Chandni
Chowk): The learned speaker was
trying to explain his position. But I
just want to point out that instead of
mentioning the names or the parti-
cular community he could certainly
talk about the political party. It will
be quite clear.

JqTenet WAYTG G ER0 AT |
o et wt AT s’ o SOTemer
wEEa, § T T S FW
&t gE d e e o quma
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[sfea aw qrermw “aer’)
arS ggi aga O AW & 1 F 98 fAde
@ a1 5 3gi S 1 v 4@
Trfegfaa @3 & fegell &
TR war g § 7 feawi ¥ g
g g W wsg & O qEEEm
AT § A oY @ € ag A v
&g, 7z Fee gfawm A &Y awdt
& 130 a g e e we W S R wf
& awd § s AR fr ) wH
o T § O AT W § 9w w7
forg Fefaey T &1 W FT @
£ o avary oy A} @ Sy 3w
€ 1 9T ¥ # ¥ duw-wy wmaw ?
A F gy g g o g
R &e g | A awwan g e R ag
affee fege & @ig ageaEr
FE Far WX 99 HEg S FT G-
T F 9T FE [ G A AW
W whw wgwmm ? oafc |
fergea™ o wrFRw war € AR AR
ferg, frdt ifafere @ &t &, =%
¥ a7 2, afz ag RN ¥ g
T AU F@T & A § IV &F T
®EW 7 A Y TRy @m o a
fegert @1 s € 1 qEewE
@, e @, w0 fog & W feg
A fog § & wifs w® fegrm &
frame w3 & 1 & @Y dan gwwn g
R N Ageg ¥ faxaw s § o
T qeerd fig 8, W 7o A fog
¥ fawame 7 § @Y ag s R &
w1 gFETET # fagae £ § @ ag

g | e feg & | platd kA @
foq Lo 1 ot fergeam & forame wan
ERAERE AN w5 i
qUAT g4 wWiEE & fad dar
A G L ag W whE w

FEBRUARY 18, 1980
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1713
%g?w
7ia4
247
171
:
i

1%
T
i 2
31
4

3
3

11
!
3

7 Hifo, o =7 FT AET QT
g g

qfex ww AreEm ‘o’ EEfRE
& ag fAd s =X @ a1 fF gw asdar
T AR @ § | fagely a7 &%
U w7 qgEd &1 guda fFar o
ANFg A fF @ o oS I
fram g RN IR ™
FIN I IR ATEAT § | WA
9T T & e #T AR T4 ql
F1, ®fawm Tl 1 S AFlEd FA
g ¢ fr w9 2w § eamenar wif &
fom T fafir awit ¥ waw, 30 & w90
TH W W AW B A & A
fafaq w1 o1 A AWt § fRar o
qaF afed SO ¥ 3T A E@REeAa
et | o0y 3 ¥ Y T A, FAY
a@Y aréf wiwg oY forad qea A< wlgar
¥ wnt ¥ waerar Wit & fad s
T | e Y AT & A FTE e
¥ gra fafr § s S @ @
A wfgen &, §9 6 ggaEa F
& T 7+ ga SR & e A
a7 o R § A< e A8,
ARG TR
a9 I A agEEER FR T I
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W FQ gU A 2w 9T A R
s A Afr SEE A § 9w 4
qT AfEF Farn AW w7 faan
Tafe N7 § 78 IO F qrEIEwa
& 8, ag gy A S g, Wi afk
IR qqT T g dY qg TG 97 AT N
aga v faviureos §, sl @
W §, I qF v &, F @ g
SRS SRS AR T ]
it ¥ & g, fafend A i &,
W AW R oA F@ g 1M
TR A § I A @ Afw fF
fgem ¥ XA F@ Q@A
mATEIFET T

Ferceam, wen fgmeeda afen o
A ATGH AT A TX FAE: 1

T @z & O far A frgh
fewrm ¥ ottt @9 T@ 2w v fmiw
fraT | A A1) #, 99§ awY A,
o ¥ TR, @@ A s AWK
qfmw far & genitw, @ WX
w3 F e AR A A A
TIYAT L §9 3T FT TF A § ARG
ot a1f® ¥ § T TN &AW R gH
gifea @ | e feama 9T AT
w2 fr 7 oY, ag dvigA A faare
w1 aET &, A A¥ guT femn @ g,
FEAN FTEACTE, T IZHY ) g
& wo¥ fod A A 37 WR o=
& ggargd g faoia 2 feann, el ¥
2 fean fa g fo off 9 w9 wfs-
w1 gwwy & gway = §, gfmn
et Wk § wrafrw 1 & fowre ¥
R T ¥ N 73 fag F awdr §
fr ag {f g §, W R A WA
2, I8 T A T AT | T g A
@ Wi gAY A FTT | @ IS
I @ T W A A @

MAGHA 29, 1881 (SAKA)
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President

wfa & AW & T oF TE A
T gweT ag @8 Y 1 £ qave wey
¥ =1% @7 9Té " F) fenw 2 R
fr g fascht w1 9 gerar At
arfegd a1, 9% oF faameag @@ & v
I Homem § § @ A gy
e o g A0 g A s
X g I9F ;T fraT o1 sgEg FY
ag 3 g9 § | @R A1 dy @
wfgh 1 AL g AW F & frewa
T fear § fs g Y B o
A gW IW W f5r w4 oAg A
e § W SO0 AN afwrog ¥
& 4z T AfFaE &7 yaEwfa ¥
AR 9T 99 T &) | I9d forw A
& %1 § TTT TF @ A FFC
MY, FWIX B AP A3 IW WY
A T8 FT T qTAT T@AT 8qT
f& QuTafRT oY geaaT A FE@r
F &7 H qumar §, W @M AT
FAT § 99 W F Wy FwAAT w7
NG FCA HT AG qg THAT ST 5
FEmwWmImima e o
I G T W R AT IT W X T Fv,
AR o Afed 1 wR A e fE g
S o g F 7Rl A & fawg g
A@aaAEE | TR A
7T qg wrEAT & fF g7 ST W &
gaa o) a% forer avn &1 o gomar @
/e ¥ q@ A W W R, W
I AR W 1 (Inecrruptions) 9K
A g q@ed T & ANH
Dar ¥ @A F AE, W
WA 3 q 99 WY & S§ aqeT WU
g oo A g &7 oW ¥ wa-
AN g 1 FAT T T
T 2 5 o Agw faarsa wey
daz gar, q#gwF @, R
Fg® dve g 9w # oY 7g @ e
8w ATk AeE AW A IPA
AT A 97 Feonr < foar ) g A
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[afeq g1 arevgor ‘o]
A1 o1 fF 9@ a8 O gE T T«
T AW A W, WA W
TSR g TEEW AE, TR W
¥ Y o w1 E & o TS
3 GEF TETAFFR  FT TR |
FifF gAY S WA IR &, W
%ymg'ma aﬁ%'m
%, doorar &1 wfafer it 3 & § |
o AT AT Y & TG & ;i
IR 7 A A TR W Aty
WL aReEwER g o fafrd
9 SFE T aq 7E ¢ R agh 57 A
A TE AR aE TN A T
v WY e &

g & Ty Wi

ST A & wg fwar ¥ am
I d & aaft o § T D
2 vgm Wit w1 & adi s o
AT g fomd o fam ag oW
Y W Ay oM AR A @y
g fam i dwAy WY
XY WO ¥ A o de & a o
FoIaT FT a7 g9 7 qrw far @,
J9 gAq woA Afa f @ 9w 5w
frar & @t oz afaw w1 S
Frgma ot arew frar 8, 99 qU
frTd | W @ T A T e
A @9 F T w7 @€ F g
IfaT At ST @ 1 ot ey fomr @
I W e A P @ 9E 1 5w
gfte ¥ fr wrwror @ |, faare-
ar, Wiy 38 wEewa gt @ & Wk
o w owA e @ F v A A
et fF e ¥ g < #r e
T E O wE o A g &
TATHE, NIgET AW E
SART ST FYFHATE | A TE WA E,

FEBRUARY 18, 1960
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I 9 gEE ®  §=AT gem,
T gAT T A SN I 9 qH
woww Al Faw s fa e
& g fér oW oW oW
AT | T8 A §OX THAT 9O |
I 0 e A gl s &
FTER uF fergear ) a3 ST A
A9 F FITD AHOFT FT TE T
wq o TR fF que SEEr w50 2
foae mmam wmem 0 #E &g
TH q@ A E ) F ugd W www °v,
R wmn g, @ aw 99 5, a«
&% § ST | I qfeEE AT
& Y s wgan & e g A gfa
o fod i fean @, e g o< e
O | g A gfaar =/ & g
I 9EF G TR wwEdE
9E I aE & AR A # @
I AHE | Ao F @ §
G AT} WR AgWEE @ #
aeF gnAasfemg | A aE
Ffa @ A T g A wwdw o=
NN FFE AT ITAMIAIYON
fr fawarardy 7 § | Fmar w1 @
A fearErd & AR wwdw & an
W foemar 1 fFw oA
frerardt Y &1 e ) fae
FET & aT FooNal F QAT §
R gg ¥ s ww w7 HW
FOF § I AT AR E

TEH FIOT A A T § W
Iz N AN qoOAAT FY Ay
F@ AT S 9% fR SEwT qan 98
Y g 6 wREE # wear ww W@
TFIT § A AT AG @ W afz 7
@ GHT F IGHT AT q1 AGI
F A gAR fawg g1 wwm W7
Wﬁ\romm\ﬁm
farda ) w7 & W AW



1661 Motion on

{ ITET gEY AL GHA | THT I AF
AT I§ G AG TN AT IF 98 Y
e A & AT gy aw W fafew
2 f& o9 qEda F@ F gAET ¢
U AR T WY A T A
o A Tar aww & g & 9 Ay
& wfge 3% we AW B Fowe
F@R § 9w N oafge feogw wgi
AFHTGT ATEH T FIF F BgT AT
N R AA ) IF ARETT W g
AT oY O faee 3 3T Tfgo w1 aeax
N AF A G TG W g
FF I AT M AwfgT . HEW A
5 W A 41 g Qg aawt
AT EARITI A U §
afe a1 73, T a1 qfgaz & FW
FAA R IEERAFTHFA ? A
A T ag R e afg v ¥
I8 ¥ @ S9N F) AN GWEU g
& & aFY § W ag W v v gwdH
¥ ITR B, e A q@ F I
N FW ¥ I oW Afgw | we
FoqaT w5 ©F dfeq o & w%
& A TR ©F I SuaA T g
7 g 9R 9fed ot Iue @
Ffa 95 & F@ @ 2 39 fag
oG WE S T F AT WO TGgH
qES A g% & 9 du dfew
@ F O AWM owT F A Tw
aarET g 57 99w W@ oEr 6
qfeq Y wgTaw aifer @1 #1 IsETO
FT REN

IqT af e & @ g9 A € fE
dfen st witv wifa ars = A fr?
gu et 37 wifs wz W omw
oa AT § WR g F W AT
a1 21 A1 T THE A AR AR
afgrargEw WA q¥wm ff wa few
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g few o & ger Tfge
oR SEr W gfgAamgEs g
wifge | TS @ wEr q@
WHH AT ¥ IR gt qomr @ at
oA QA A FER AW T qRRT
T A A E W e ¥ g oqg
st SR faaar ffoag g &
Tg F gHA | WG ¥o FAT A
I 3T F AT § AN IR W@
I AT FT qg 94 AT § WA
sreaTe faar & 5 g9 oF 59 i oy
AT T QT A g S famEw
T ifgu | 99 g9 famam fean
¢ oY 9YeT W} o frmme w0 dEn
sfgmm @) e 70 &7 afeww
TR Fafa wae w30 § foresr ag A
9% fr g & W F At dmhe R
W e e e 3 a9 § @
1 Twfm ¥ fau dar SamEemeR
wifmR 7 mf &), iR
T, W &1, e g @ Wik afe
g O aE A T gy § @ fee
o N WA w1 FE 5 w9 dwv @@
A & g9 I S A A7 4 e
FCOF HATST & 9 (6 g9 A9 AT
qft N oF g7 i W T RE
o T @ g TR qg N F AT
W T AT T A W A
S S @ TR § gy AT AT AT
wiferd af 97 dgen g @Y
i gt wifgr!  gew amEsm R
it gy T o IaET i afors
T f O 3y 4T T AT A
& 7 1 = o w1 ¥ g8 FT A
foran @ wifge ) wwrEeEar & 73
T ¥ —

gy dw wrertR fa|r
gw e’
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[4fsa a9 arTrmor “wdr]

waia faar 42 # o qf & AW @
ot qet 7 @wat § I o S
W N aa W E o T

f& & 919 ¥ it 7 frelt =9 § fy
g¢ & O AW WEw ¥ o W) A
# Y g@u wfer s 8fFT ag
XIN AT AET F1 OFT qg @I
TrET WY SIEr ar wr 31 dw
ITE F OF N F G o AE
fodt & f A8 @ a¥=T 97 @

wF wiafaa 30 fraes g &
& o qt MY aeg A § fr e
¥ W 97 /T 2 9K W WRNER

& # ol ¥ A= & qE
Sgar § fF 3w § weaemne wmw at
W9 &Y qrfeanie & e § afew |
7 aw T & gt qm
q FACH A ged dwy & P ;v A
oy o o g W AT wg aw §
& & faega @@ araew § gw & 9
¥ ? W g A A dwod g
forelt 7 Forefy =7 H e @ ¥ ag frww
%1 TEMY g WTEdt & a8 w0
f gt e # &7 WeeraT W= gy
% 79 Sfaw T siwar o i § g o
T R ¥ few T Q& AR

FEBRUARY 18, 1960
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T AIRATT G @ AT & Jwar
W § fr et ag 7 I dro wo
o o T & ATT AT T I W ey
R qed 7 § w5 I W
W faw @ ) @ sw o
T &Y fardt Y FgR ¥ vEw & HyAr
g w ¥ @ v Wifgy AR wew
T GEAT AMEE | Yoo FRAT Fiw-
T & W Yo W\ T qAT F
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Shri 8. L. Saksena (Maharajganj):
I have given notice of certain amend-
ments which I have already moved.

The President’s address has admit-
ted that jncursions into parts of the
territory of India by elements of
Chinese forces have taken place. It
has also said that we shall not accept
these unilateral decisions by the use
of force. We know that 10,000 square
miles of our territory are in the
possession of China, And they are
making a fantastic claim to 50,000
square miles of our territory. But the
Address does not give an idea that we
have been invaded or does not
convey to the people the idea that
we are not living in normal times,
and that since we are an independent
country, therefore, all cfforts must be
made to preserve our independence,
on a war footing. Our enemy who
has occupied so much of our territory
has now got about forty divisions ct
troops in Tibet or about eight lakhs
of persons. They have built jeepable
roads connecting the passes on their
side of the Himalayas with impor-
tant road and railway centres in
Tibet and China. They have also
fully preparcd themselves to live
there even in this cold weather, and
they are managing their checkposts.
Under these circumstances, I feel that
the country must be told that there
is external danger. This is not mere-
ly a temporary incursion, but I think,
in the future also, - we shall have
always to safeguard these 2000 miles
of our border. And to safeguard
them is not an easy matter. The
enemy perched on the passes which
he has got in his possession can easily
bomb Delhi which is hardly three
hundred miles from these passes, but
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if we want to retaliate, we shall
have to go about four thousand m'ies
in order to bomb them.

Therefore, the real
this Chinese invasion has not been
fully realised, and our Government
have been trying to play down the
whole thing, so that they do not
create a war psychosis, and probably
they have already made this effort.

We must realise that if we want to
live as a great nation, as a potential
great Power, then we must always be
2ager to see that our problems are
solved at a swifter pace than before.
Here, I want to draw the attention of
Government to the fact that they do
not seem to be fully aware of what
they should do. When I hear that the
Third Five Year Plan is being pre-
pared, and the target that has been
fixed for it is about Rs. 10,000 crores,
then I feel that they have not tried to
know the real position of China,

In the past, I had quoted figures
about the progress of China. Some hon.
friends opposite used to laugh at
them, and they did not believe in
them; but these filgures now seem to
have come true. Only a little while
ago, Shri Khadilkar had pointed out
that even America now accepts that
the progress of China is about five
times more than that of India, two
times more than that of Russia under
the iron heels of Stalin, and three
times more than that of America
even today. That is the nature of the
problem that we have to meet with.
But if we remain complacent that we
are already going very fast, and that
we have achieved so much in this, so
much in that and so on, then, I am
afraid that we shall end by becoming
a third-class power, and the freedom
which we have won with such hard
efforts will be lost. When I compare
the problemg faced by China and the
progress achieved by her during the
last ten years, I am astounded, It is
really something fantastic. She pro-
duced half a million tons of steel in
1949 when she wag liberated, and I
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am surprised that her production of
steel today ‘is 13 million tons, which
is nearly 26 times. Our production of
stee] when we became free was 09
million tons, and today, it is only 2:5
million tons. When all our steel
plants go into full production, it will
still be only 4'5 million tons. That is
the extent of difference between the
progress in China and India, During
the last ten years, they have increas-
ed their production by twenty-six
times, whereas we have only increas-
ed our production by three times, and
thus, China's progress is about nine
times that of India, so far as the steel
industry is concerned.

Similarly, in regard to coal also,
they began very late with a produc-
tion which was almost of our size,
but in 1952, they have increased it to:
63 million tons, and today their pro-
duction is about 200 million tons,
whereas our coal production has only
increased from 37 million tons to 48
millions during the corresponding
period. That is the nature of the
difference in the production of coal
The same thing is true of the other
things also.

Take the case of food production,
for instance. Our production of food-
grains was 54 million tons when we
became free, and it is now only 73
million tons, if we accept the figures
given by Government, In the case of
China, their production which was
about 90 million tons when they
became free, is about 300 million tons
now. My hon. friend Shri A. P. Jain
laughed at these figures when he
spoke yesterday. He did not believe
in them. But even those who have
very closely studied all these figures
and have written books in the
western countries, and who are not
very sympathetic towards the deve-
lopments that have taken place in
China have accepted that China’s rate
of progress is perhaps the swiftest
today in the whole world, Therefore,
these figures need not be disbelieved.
If anything, it is to our advantage if
we take them at their face value.
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So, the position today is this, I we
vant to safeguard our frontiers, if we
vant to be treated as a big Power in
he world in the future, then it is
'ery necessary that we must try to
ncrease our rate of progress. It
heir progress has been fivefold, then
ve must also increase our efforts
ourfold or fivefold. Therefore, I
hink, in this context, we must not
e afraid of saying that our Third
"ive Year Plan must be of the order
f Rs. 25,000 crores. The first pian
M China was of the order of Rs.
6,000 crores. Their second plan
vas of the order of Rs. 57,000 crores.
Jur Third Five Year Plan is not even
wlf the size of their second plan; if
hat is the position, then we cannot
10pe to remain as a Power to be
reckoned with. I know, of course,
‘hat the area of China is more than
louble that of our country, and their
vopulation is about one and a  half
dimes our population, Even then, the
lact remains that their rate of pro-
Zress is about five times that of ours.
That means, that even taking into
account their area and their popula-
lion as compared to ours, their rate
of progress is at least three times
surs. Therefore, if we want to com-
pete and remain in the race, then it
is essential that we must gird up our
loins, tighten up our belts, and be
prepared to make the necessary sacri-
fices. I can say that if we take up
that position, then our friends who
have been helping us so far, and who
have been so generous in helping us
in the matter of foreign exchange
will definitely see that they must
help us more. It is said that on
India’s progress depends the future
of democracy in the East. But if
these small countries in the East,
about whom it is said that they
would look to India and China, see
that the progress of India is slow,
then, naturally, they will not like to
adopt the democratic method. So, if
they want to safeguard democracy, it
is in their interests that when India
launches upon a huge gigantic plan,
they must come and help us not onlv

rreswaent

for the sake of India but for the sal
of democracy itself. I think tho
who profess that the backwai
nations should be pulled up, wheth
it be the Sovict Unlon or the USA «
any other country, must also welcon
this, if we make a bold effort to pn
gress at a faster pace commensura
with the circumstances which exi
today.

Sir, 1 feel that we committed
great blunder in 1950 when we acce]
ted the suzerainty of China ow
Tibet. Our latest letter itself sa)
that in 1914, when Tibet gigned t
treaty, it was an independent cow
try. On the day on which Chiz
invaded it in 1950, it was an indepes
dent country, We must rememb
that the Chinese themselves thoug
that the liberation of Tibet was
very difficult problem for the:
When they invaded it, our Prin
Minister protested but they calk
him the running dog of imperialisi
But, as usual, due to his mild natw
he thought that peace will be resto
ed and he gave the advice to Dal
Lama to surrender when he was n
prepared to do it. So, therefore, Y
have committed a great blund
when we accepted the suzerainty
China  over Tibet. That anciel
independent kingdom with old &
ancident culture is almost no mol
Therefore, by committing that m
take, forever we have to man 2,0
miles of our borders and we have
spend crores of money in safeguar
ing it. I hope the House will jc
with me when I say that the nati
will be prepared for defending o
borders and our country; and that ¢
only be defended if we have got t
necessary potential, the necessa
agricultural machinery and set-1
which will be able to compete wi
other countries. Unfortunately, 1
the last 10 years, we have import
foodgrains worth Rs. 110 cror
whereas in China they produce 3
million tons of foodgrains, of whi
they consume half and the other h
thev are able to export in exchan
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for machinery and other things, The
gecret of their planning is that they
are able to export huge agricultural
surpluses to purchase machinery and
oether things. The key to our safety
lies in trying to make our agriculture
a real and modern agriculture, but
we are not making all efforts in this
direction. I think we have to make
our fullest cfforts to make our agri-
culture more modern. Also, our
viclds are the lowest whereas the
yield of China is three times more
than ours. Although our area is
limited, we must make our fullest
efforts to increase our yield per acre.

So, my request to the House is that
wc must remember that we are now
in an invasion and unless we tighten
our belts, gird up our loins and pre-
pare a big plan, we will not be able
to safeguard our freedom which we
have won with great sacrifice.

Sir, my friends on the other side

have criticised the Prime Minister on
his latest letter. ] thought over the
arguments advanced by them, but I
feel that if the Prime Minister had
not done what he has done, he would
have been wrong. I think our duty
has increased as a result of that
letter, The Prime Minister has
already said that we will not yield
one inch of our territory. He has
even said that if we have to go to war
1o safeguard our borders, it will not be
a war only with China and India, but
that it will be a world war. So, he
is fully conscious of the conse-
quences. I think there is no one in
the country whose patriotism can be
higher than his. 1 do not admit and
agree with those who think that he
will yield to surrender. If he has
restrained himself from using force
to repel the aggressor, that is because
of his yearning for peace. I, there-
fore, think that we must stand by our
Prime Minister in this matter. We
must stand behind him as one man so
that nobody may think that we are
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not united behind our Prime Minister.

There are certain friends who
said that they will not welcome Chou
En-lai when he comes here, They are
wrong. I think it will be an insult to
our traditional hospitality. It will be
an anti-national act and I hope they
will reconsider their decision. I can
understand the sentiment, but senti-
ments should not carry us away. We are
dealing with life and death problems.
What is the alternative? It is said that
they will not vacate the aggression and
that they will not talk. The stalemate
continues, If we are not willing to
talk, the whole world will say that
they are willing to talk but that we
are remaining stubborn. If they de
not agree for a talk and then if we go
to a war, then, the whole world will
be with us. If we do not agree to have
a talk in this matter, the whole world
will say that we are not true to our
own principles. The world will ask
us: “While you say that negotiations
should be undertaken for the settle-
ment of disputes, here you are going
to war and you are not prepared to
talk with the Prime Minister of China”.
I think we must stand behind our
Prime Minister in this matter of safe-
guarding our frontiers. It should not
be a vparty matter. It should be a
national question and everybody in this
land must be behind our Prime Min-
ister so that our country may face the
foreigners as one single man. In what-
ever he does, with his patriotism and
sense of freedom, he will not let us
down.

Then, Sir, I have to say something
about the Benares Hindu University.
It was stated that Benares Hindu Uni-
versity Amendment Bill will be intro-
duced in the last session. But even in
this session, in the list of business men-
tioned by President, that Bill does not
find a place. The people who are in
charge in Benares Hindu University
now are enamoured of their autono-
mous powers, They have got these
engrmous powers and they are not
willing to give them up. When the
President has said that this Bill will
be brought, it is, I think, the duty of
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Sovernment to bring such Bill as
1 as possible. The conditions there
xtremely bad. A Screening Com-
e or a Reviewing Committee was
inted. 1 have gone through some
their proceedings. If you go
ugh it, you will be surprised to
that a mountain of labour has
ight out nothing practically. About
anior teachers who are distinguish-
n the whole country, the like of
m it is very difficult to find
ughout the whole country, have
| brought before the Screening
mittee. They have been asked (to
ver certain charges. If you hear
e charges, you will simply laugh
1em. They have been asked “Why
you lock the room? Why did you
give the key?” etc. Such ques-
s were put to them. It was not
1ght worthwhile to pursue that and
iing has come out of it. The pre-
situation is continuing there. The
--Chancellor has conferred the
ee of Doctorate on Shri V. V. Giri
other high persons. Why should
| a man there who has tried to
ace the best of our men because
jas a spite against, what we call,
sle of eastern U.P., be allowed to
inue there? We are investigating
port of the Committee there. Some
ur Members are in that and for the

5 or 6 months we have been
stigating the conditions there. I
> been surprised at the manner in
ch things were done there. Per-
s when our report is published, the
ise will come to know the situation.
I am sorry that the Government
linues to support that Vice-Chancel-
and he is still there. I want, Sir,
. this matter should be immediately
:n up and immediate steps should
taken so that the Benares Hindu
versity may have its own constitu-
. which was framed by the Ilate
ian Mohan Malaviya with the help
Shri Sapru, Shri Sundarlal and
or Jegal luminaries.

hen, Sir, one thing more T want {o
about khandsari. Yesterday, I had
alk with Shri Patil, our Food Min-

rreswaent

said “I consider this industry to be a
greatest headache because it causes a
national wastage of about 40 per cent.
of our sugar resources”. I am sur-
prised to hear that. I told him that if
he could only come with me driving
about 100 miles to Muzaffarnagar and
see about 30 or 40 khandsari factories,
he will be surprised and he will change
his mind. There is no single drop of
sugar-cane juice which is wasted. They
produce the best quantity of sugar. In
fact, after taking 4% maunds of first
class sugar, about 6} maunds of molas-
ses are converted into about 6 maunds
of first class gur which is sold at about
Rs. 11 per maund whereas the people
can purchase first class sugar only at
Rs. 17. There is no single drop of that
juice which s wasted, To say that
this industry causes wastage in our
sugar resources is completely wrong.
4 or 5 districts in western U.P. could
produce 3 lakh tons. That means, they
convert 48 lakhs tons of sugar-cane
into khandsari. If this industry is dos-
troyed, you would require 48 factories
to convert that sugar-canc into sugar.
Have you got the money to do that?

- Therefore, to say that the industry is

the greatest headache is, I think, com-
pletely wrong. Our Ministers make
budgets and they propose duties with-
out knowing about this industry. They
talk glibly that this industry is wasting
40 per cent. of our sugar resources.
Even the Karve Committee has said
that this industry is giving wus 12
maunds of sugar whereas ordinary
sugar will give us only 10 maunds. I
wish that they must go and see the
industry and then they will know how
the khandsari industry is working.

Shri Maniyangadan (Kottayam): I
am happy to support the Motion of
thanks moved by Shri Viswanatha
aReddy. The President has in his
Address given us a picture of the
achievements we have been able to
imake in the last year and also during
the last few years, and there is every
reason for us to be proud of them.

Before I deal with certain topics
mafrwnad tan in tha AAArace T wnald
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like to deal with a subject which I had
no intention to touch at all. But my
hon. friend, Shri A. K. Gopalan, made
very serious allegations against the
present Administration regarding the
conduct of the elections and also
regarding the conduct of the police and
other authorities there. I was rather
surprised to hear from him that
because of the decision to have elec-
tions throughout the State in ene day,
there was a lot of trouble. It is true
that there was lack of policemen; so
the Kerala Government had to get a
police force from the neighbouring
States of Madras, Andhra and Mysore.
With that addition, sufficient police
force was there. The mere fact that
nearly 90 per cent. of the voters exer-
cised their franchise is sufficient proof
to the cffect that there was no trouble
at all,

My hon. friend was saying that in
certain polling stations, Congressmen
or somebody took control of the situa-
tion. I was there on the date of the
election and I went about in almost 70
per cent. of the polling stations in two
districts. I may say the polling went
on quite peacefully. Of course, there
were attempts at certain places to
create trouble, and all those attempts
were by persons belonging to the Party
represented by Shri A. K. Gopalan.

He made mention of an incident,
that is. a murder at a place called
Kaviyur in the Tiruvella constituency.
I went there to make inquiries within
about four or five hours of the incident,
What happened was this. This inci-
dent took place long before the polling
started. Early in the morning, about
150 persons, Communists, some of them
armed with deadly weapons, marched
along the road, came in front of the
Congress Election Office and attacked
the Office and the persons who were in
the Office. Some persons who were
taking their ecffce in & nearby teashop,
seeing this, also came out. Of course,
there was a tussle, *

Shri Chintamoni Panigrahi (Puri):
Was the police there?
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Shri Maniyangadan: The police can-
not be everywhere.

Shri Chintamoni Panigrahi: That
was the point raised at that-time.

Shri Maniyangadan: When the
allegations were made, we were keep-
ing quiet.

The police cannot be watching all
the offices along all the roads. This
incident did not take place at the poll-
ing station. The Congress Election
Office was far away from the polling
station. The Office was attacked in the
morhing at about 6 o’clock by some 200
persons who came marching to ‘that
place. There was a tussle in which
one man died. Four or five persons
were seriously injured, All the per-
sons who were injured were Congress- .
men. They say the one man who died
was a Communist. Maybe. I do not
know. Whatever that be, there was a
deliberate attack by one Party, which
is represented here by Shri A. K.
Gopalan, who alleges that there was
trouble and it was due to lack of police
protection. The police cannot be
everywhere. At the polling station, no
such incident took place on that day
and the whole thing went on very
smoothly. Next day, immediately after
the elections, their Secretary, Shri
M. N. Govindan Nayar, issued a state-
ment congratulating the Government
on conducting the elections so peace-
fully and congratulating the people
who went to the polls to exercise their
franchise so peacefully, Now after the
results have been announced, of course,
they raust give some explanation or
other. So, they say that because of
lack of police protection, there was
trouble and all that.

This is one incident to which my
hon. friend referred as having occur-
red on the date of polling. I may say
the Government made very good ar-
rangements for the conduct of elec-
tions. The polling went on very
smoothly and I have to congratulate
the Government and also the people
of Kerala on the peaceful manner in
which the elections were conducted.
It is true the atmosphere was sur-
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[Shri Maniyangadan]

charged with so much enthusiasm,
but in spite of that, it went on very
peacefully. In certain places, where
attempts were made to create trou-
ble, they were prevented by the
police, Police parties were patrol-
ling throughout. Some regions were
assigned to certain parties of police.
They were patrolling the area, When-
ever there was any trouble any-
where, they immediately rushed to
that place and maintained order.

Of course, the Communist Party
was in power there for about 28
months. I do not go into those mat-
ters. But during their regime, what
all things took place everybody
knows. The Jurists Commission, the
members of which do not belong to
any political party, have placed their
Report before the country. That is
sufficient evidence regarding the
conduct of the Communist Party
when they were in power.

Skri Chintamoni
the Congress
Commission?

Panigrahi: Did
support the Jurists

Shri Maniyangadan: It was utter
chaos; violence was the order of the
day. After that, it is impossible for
any Government to bring about nor-
malcy within a short period of five
or six months, But after 31st July,
after the President took over the
administration of the State, the State
actually came to normalcy. There
were, however, some incidents here
and there.

I may mention one incident which
took place just before the elections.
At Champakulam, one Menon in
Takazhi constituency was murdered
at night. Some people went there at
night time. He was sleeping at the
time. He was taken out of the house.
These people with choppers in their
hands began to cut his body from one
end to the other. It is reported that
al one stage, he asked them: ‘You
please cut my throat’. He was killed
inch by inch. One of my Communist
friends was telling me: ‘It was a
political murder, we agree; but it
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will not be accepted in public’. And
what was the crime committed by that
Menon? He was formerly in the
Communist Party. Subsequently, he
changed his political affiliation, join-
ed the Congress and was working for
the Congress candidate.

There were so many other inci-
dents. I do not want to take up the
time of the House by mentioning
them, With regard to the case I
referred to, a case is pending. The
post mortem certificatc shows that
the dead body of that man had 137
wounds, all the cuts made with chop-
pers. As I said, he asked them at
one stage: ‘Please cut my throat and
do away with me’. But they would
not agree to it. They wanted to kill
inch by inch. This is the sort of
thing that was being done. There
are so many other incidents also.

My hon. friend also referred to the
murder of a Harijan somewhere near
Changanur some days after the elec-
tions. My hon, friend went there
three or four days later, That was
what he said. Then he got some
statement from somebody. 1 do not
know anything about that incident.

Shri Kunhan (Palghat—Reserved
—Sch. Castes): To which Party he
belonged?

Shri Maniyangadan: Another inci-
dent was referred to—a murder at
a place called Neelamangalam. I can
refer to hundreds of incidents where
Congressmen have been beaten,
where PSP people have been beaten,
where persons belonging to the glec-
toral alliance were beaten, serious
injuries inflicted on them. Of course,
in some incident one may die. Is it
expected of the common man that he
must with folded hands receive aill
these blows? Should he receive all
these cuts? There may be a tussle
and in some cases some communists
may be murderet'i‘

My friend referred to an incident
where a communist was murdered
near Neelamangalam on the counting
day. I was there on that day. It was
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near Kaviyur and not Muvattupuzha
as Shri Gopalan said. It is true. After
counting and the result was known
and people were going along the
main road, some people came out
mear a toddy shop and there was a
quarrel and one of them died. I can-
net say that in some incidents in
which communist people have been
imjured or killed there was delibe-
rate attack from the other side. On
the other hand, in the incidents where
the Congressmen or other people
bave been injured, they were as a
result of deliberate attacks from the
other party. The
was organisedly doing all these
things. 1 mention these cases simply
because Shri Gopalan referred to
these things.

I may say with regard to these in-
cidents that wherever there was trou-
ble the Police did take proper ac-
#on; cases have been registered;
things are being enquired into and
action is being taken. The police is
not as it was before,

Because of this election being con-
ducted throughout the State on a
single day they could not practise all
those things which they practised
during the bye-election in Deviculam.
1 admit that. During that bye-elec-
tion, it was alleged that false perso-
nation was the rule. This could not
take place because the election took
place throughout the State on one
day. If it were otherwise, perhaps,
the result of the election itself would
have been different.

I will bring to the notice of the
House another fact. As a result of
the re-enumeration in about 58 cons-
tituencies nearly 10 lakhs of bogus
names were deleted from the list of
voters. The former enumeration was
done while the communist party was
in power, This re-enumeration was
demanded after the Election Com-
mission went through the previous
electoral rolls of the constituencies
and found that there was large in-
flation, As a result of it, the re-
enumeration was ordered. Because of
that this change took place, Of
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course, my friends may say that it is
not a victory of democracy. But if
things had not been set right, it
would have been the victory of some-
thing else.

I do not want to refer to other in-
cidents, But my friend said that in
Chengannur the Harijans are being
persecuted. The Harijans are not at
all persecuted. They want to create
an impression among the Harijans
that some thing is going on against
them. I know of cases wherein they
themselves set fire to Harijan houses
when the people had gone to work
in the fields and said that it had
been done by the Congressmen. Even
in yesterday's Malayala Manorama
there was a report like that. I know
instances where this had been done
to create an impression among the
poor people that somebody is doing
that. (Interruption).

Shri Sonavane (Sholapur—Resev-
ed—Sch, Castes): Is it their usual
tactics? (Interruption).

Shri Maniyangadan: My friend also
referred to the Church interfering in
the elections. They referred to some
letters or circulars, The Christian
Church does not view the communist
party as a mere Dpolitical party.
Rightly or wrongly, the Christians
believe in the existence of a super-
natural being and they feel that the
communist party believe in the nega-
tion of it. From the purely religous
point of view, the Christians cannot
owe allegiance to the communist party,
(Interruption). This is a fact. I am
not pleading for Christianity, It may
be right or it may be wrong. Whether
it is right or wrong, so long as reli-
gious freedom is allowed in India,
religious heads have a right to advise
their adherents in the correct way.
I mean by the correct way, accord-
ing to the religious tenets that are
taught. If that is to be prevented, 1
submit, it would be a negation of re-
ligious freedom. It is not connected
with the election,

Canon law, which was written seve-
ral years back, says that anybody
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who does not adhere to the Christian
tenets ceases to be a Christian. I think
this is the case of all religions. Either
you agree with the tenets of religion
or you go out of that. There is no-
body to compel you to be in a reli-
gion; if you want to continue in that,
if you want to take advantage of the
principles of that religion, then you
must adhere to that. And, it is the
duty of the religious heads to advise
their adherents not to go astray. That
might have happened. If that has
happencd, my submission is that it
is not interference with civil liberty.

Mr, Deputy-Speaker: The hon.
Member should conclude now.

Shri Sonavane: He has not com-
pleted all his points,

Shri Maniyangadan: One minute,
Sir, What is the communist party
doing about communalismm there in
Kerala? They are organising what
is called the Progressive Muslim Lea-
gue; they are organising what is
called the Progressive Catholic Lea-
gue. There is communalism among
the Catholics; there is communalism

. among the Muslims. They organise
these...... (Interruptions).

Mr. Deputy-Speaker: Order, order.

Shri Maniyangadan: They want to
impress upon these people, the peo-
ple of these communities by saying
that their rights are being infringed
by the Government, the Congress or
by the PSP and that nobody will
be able to get them their rights un-
less they organise themselves under
the Progressive Muslim League or
the Progressive Catholic League. This
is what is being done. (Interruption).
Communalism is being taken advant-
age of by them. It was because they
were able to create a cleavage bet-
ween certain communities they won
last time,

Mr. Deputy-Speaker: The hon.

Member must conclude all that, now.
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Dr. Ram Subhag Singh (Sasaram):
Sir, in his Address, the Rashtrapati
has said:

“I have placed before you the
main events and achievements
and our concerns of the past
year.”

I think the chief concern is about
China; and about that it has been
said in the Address:

“My Government have taken
prompt and calculated measures,
both defensive and diplomatic, to
meet the threat 1o our sover-
eignty.”

I want to make a short analysis of
this. When the People’s Republic of
China was inaugurated on October 1,
1949, Mr. Mao Tse-tung had said
that China would wage a war of
liberation to the very end and libe-
rate all the territories of the Chinese.
I have ne grudge against that be-
cause everybody must liberate all
his territory if it is under foreign
control. What has been the action of-
our diplomats and our Defence peo-
ple? Three months later, on Janu-
ary 1, 1950, the People’s Republic of
China laid down the principle that
the liberation of Tibet during the
year—that is, 1950—as the basic task
of the People’s Liberation Army, On
September 30, 1950, Premier Chou
En-lai declared to liberate the Tibe-
tan people and stand on guard on
Chinese frontiers. In our recent com-
munication and in all the other com-
munications, we have said about t-~
autonomy of Tibet. In  December
1950, while initiating debate on Tibet,
the Prime Minister has said that
India was anxious that Tibet shou'd
maintain the autonomy it had had
for at least the last 40 years. Prior
to that also there never was an inch
of territory in Tibet which had any
local administration controlled by
China. While concluding the debate
on December 7, 1950, Panditji has
said:
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“I see no difficulty in saying to
the Chinese Government that
whether they had suzerainty or
sovereignty over Tibet, surely ac-
cording to any principles, the
principles they proclaim and the
principles 1 uphold, the last voice
in regard to Tibet should be the
voice of the people of Tibet and
nobody else”,

1 have quoted all these things sim-
ply to point out that it was not in a
day or at the spur of the moment that
the Chinese entered into Tibet. They
had made no secret of their intention.
and our diplomats who were station-
ed there in Peking did not take note
of any of these declarations, If they
had done that, our Government ought
to have been more alert to safeguard
our frontiers, Some people say that
our {rontiers were never determin-
ed, In Jammu and Kashmir we have
a frontier of about 1100 miles conti-
guous with Tibet, There is another
thing which our diplomats and
ambassadors failed to notice or even
our Government. I say Government,
because the Government sends the
ambassadors and accredits anybody as
a diplomatic agent in any country.
Now, they have failed to see these
things. The part of Ladakh which is
in their occupation is being joined
to Sikiang. This has also not been
taken note of by anybody. If so,
what is diplomacy? They have join-
ed a small bit of it with the Ruzok
county of Tibet but they have joined
the major part of this territory with
Hotien county of Uighur Autonomous
Republic of Sikiang. They may argue
later on that it was part of Sikiang
all these years, In fact, Premier Chou
En-lai has in his latest letter said
that since Ming period they were
having check-posts in that area, Thesc
things were not at all taken note of
by our diplomats.

When the Prime Minister uttercd
these words in December, 1950, the
Defence people did not take proper
precaution to detail our patrol per-
sonnal on all the frontiers. The fron-
tier of Jammu and Kashmir was at that
time under the control of the Defence
Ministry in some way or the other.
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Until the last year, it was the Defence
authorities who weré issuing permits
10 Jammu and Kashmir, More parti-
cularly, it was difficult to go to
Ladakh areas because of this. A
Member of Parliament last year suc-
ceeded with great difficulty in pro-
curing a permit to visit Leh. If they
were so strict in issuing permits, d-.
they know what was the area of’
Ladakh for which they were issuing
permits? For instance, if I speak
on behalf of India, I ought to know
the boundary of India. We must de-
tail our patrol personnel on all the
important boundaries check posts, etc.’
That was neither done in any frontier '
area by our Defence people.

I may also point out another wrong
thing, We must take a lesson from
China also, Now it is completely in-
distinguishable. Our Ladakh area has'
been put in Sikiang, Here we are
having all sorts of administrations.
Jammu and Kashmir is something,
then Himachal is something. Spiti and
Garhwal is something and the hilly
areas of U.P. are something and NEFA
is something. We are not having any
uniform type of administration. Even
now it is not too late, We can join
them with bigger States if that could
be done or we can make them States
if they are viable units. But we are
very slow in our process or in
our activity. Here it is the oon-
cern of the other Government
authorities. Out of the border areas
of 1100 miles in Jammu and Kash-
mir, 300 miles are at present in Pakis- '
tan and we are having 800 miles. It
is a well-defined boundary. There
are many documents and books and
white-papers etc. why clearly show
them. The water-shed in Spiti is the
boundary but the Chinese have in-
truded five miles in Sptii. Similarly in
Himachal Pradesh, Shipki Pass and
Bara Hoti, U.P, and also in NEFA. 1
am not saying all these things out of
any fear but to show that our diple-
mats and our Defence people did not
do anything, Even now that can be
mended. Yesterday thcre was talk
about the speech of the Defence Minis-
ter at Chandigarh. My information is
that that speech is also tape-recorded
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and if anybody is in doubt let the
copy of the tape:recorded speech be
heard and let a copy be laid on the
Table of the House and we will be
a@ble to know in which context those
remarks were made.

Now, I want to come to recent hap-
penings—after 1950. Upto 1950, = we
could not read their minds. In 1952,
Chairman Mao Tse-tung told a Tibe-
{an delegation something. The Dele-
gation visited China after the Chinese
had divided the Tibetan region into
three parts. They put one zone un-
der Panchen Lama and it became a
completely Chinese zone and two
zones were left under Dalai Lama.
‘When a Seven-Man Delegation went
to Peking, Chairman Mao said that
in the first instance the Chinese popu-
lation there should go up to six mil-
lion, that is by 1958 and later to ten
million. It must have been in Chinese
and I am quoting the English transla-
tion. Chairman Mao had further told
the delegation that this could only
happen when there was large scale
Chinese migration. This announce-
ment was made in Peking where our
diplomats were and these words were
recorded in books and newspapers and
they might have been in so many
libraries. Migration was encouraged
mostly for the areas which were under
the control of the Dalai Lama because
that was a difficult area, If that was
the intention in 1952, I fear that they
must have brought some people to
our Ladakh area also, some Chinese
1o settle and they must be working
very seriously to colonise that area.
I do not attach much weight to re-
pudiations. Because, on many occa-
sions something is repudiated, but
later on it is accepted. About roads
it was first denied and later it was
accepted. Similarly, about airport it
was first denied; but later on when
everything is being known by and by,
they think, “all right, it is time to
disclose this”. Again, about this colo-
nisation, my doubt is that they must
have brought some people to settle
there and they are colonising.

Shri Raghunath Singh (Varanasi):
They have settled already.
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Dr. Ram Subhag Singh: My hon.
friend Shri Raghunath Singh says that
they have settled already. I stand
corrected and I accept what he says,
that they have settled there and we
do not know,

Yesterday in reply to a question it
was said that it is a vaguely adminis-
tered area. As I said previously, at
no time had China any administered
area in Tibet. If China had no ad-
ministered area in Tibet, then what
right we have to negotiate with China
about transfer of any territory?
Because, as was pointed out, Tibet has
all along been enjoying an autano-
mous status; at least on some occa-
sionsg it has enjoyed a more or less
independent status. Those boundaries
are there.

Our Ladakh boundary was formed
in 1842. And at that time the Tibe-
tans promised—in that treaty it is
recorded—that at no time in future we
(Tibet) will question this boundary.
This was the treaty between the
Dalai Lama and the Dogra King of
Jammu and Kashmir, the Treaty of
1842. That was the pledge that was
given, and that pledge was given
not due to conquest, baceuse it
was the Dogra army which was
defeated in  1841. A defeated
king could get a treaty in which
it is clearly recorded that at no time
in future the Tibetan Government
will object to the boundary, and the
House knows what is the position to-
day!

Now I am coming to the communi-
cation sent by the Prime Minister.
The Prime Minister in his letter dated
the 5th February has said:

“1 suggested in my letter of
November 16, 1959, certain preli-
minary steps which would have
eaged the situation and facilitat-
ed further discussions. Unfortu-
nately you have not found your-
self able to accept those propo-
sals. I still hope that you will re-
consider your decision in this mat-
ter,”
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And in his previous letter, of
November 16, 1959, the Prime Minis-
ter had said:

“I feel that we should concen-
trate our immediate efforts on
reaching interim understanding,
which will help in easing the pre-
sent tension and will prevent the
situation getting worse. There-
after, the necessary preliminary
steps might be taken and the time
and place of meeting, convenient
and suitable to Your Excellency
and to me, could be fixed.”

But that has not happened. Now,
im the latter portion of Panditji’s
letter of the 5th February is:

“Although any negotiations on
the basis you have suggested are
mot possible, still I think it might
be helpful for us to meet.”

This, I must say, is a great devia-
tion. I do not mind the meeting or
anything, but this is going back on
a stand taken already.

Now, I want to tell the Govern-
ment that this is not a question of a
small territory as they think. Be-
cause, on this depends the fate not
only of the entire Himalayas, the
fate of Sikkim, Bhutan, Nepal, etc.,
but the fate of entire Asia. Here is a
question of developing the economy
of India as well as entire Asia. If
we fail here, if we fail to tackle this
problem—-I do not want to do any in-
justice to anybody or any country—
but if we fail in protecting our inte-
rests, our boundary, nobody will
believe us; nobody will think that we
are capable enough to tackle any
problem. Even on the economic
plane it won't be possible. If you fail
there in Ladakh, you will fail here in
Bombay, Calcutta,” Bangalore, every-
where, because nobody will Dbelieve
your strength. Even, industry goes
on due to its stamina. If the workers
and the management are not united,
they will not be capable enough to
guide the industry. Agriculture also
proceeds when you have the capacity
to work it out. Not only the entire
Asian countries are looking towards
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us, but our own future economic
development depends on th®.

Here I want to emphasise one point.
So far as our Small-scale and Cot-
tage Industries Board is concerned, it
should not be the principle that they
should sit in Bombay, Calcutta or pay
attention only to rural areas etc. and
that they should not look towards
Ladakh or the Himalayas, Spiti and
NEFA area. It should be their pri-
mary concern to open some industries
there. But they have not done it so
.far. It may be because they are not
having the facilities from other quar-
ters, from other government agencies
such as Roads, etc. But it should have
been their concern, Because, it is
a powerful Ministry and they should
also take care of this matter.

I now come to Defence production.
Day in and day out it is said that our
defence production has increased. I
pointed out about manufacturing the
one-ton truck and on three or four
occasions I have laid stress on that.
And yesterday I read a news item
that an agreement has been effected
with Japan. I am glad that it has
been done. Not a single tractor, so
far as I know, has come out of our
ordnance factories. I would Thave
liked to see them in Naini Tal, Tarai
or Punjab, Bihar and other places.

Shri S. M. Banerjee (Kanpur):
Fourteen have been sent.
Dr. Ram Subhag Singh: My hon.

friend Shri Banerjee is pointing out
that fourteen of them have been sent.
All right, it is a good thing. But this
is what we se¢ in the Defence Minis-
try and the Government. Rather than
manufacturing tractors for Danda-
karanya, they should have seen the
position two years previously or in
1952 when Chairman Mao Tse-tung
said that “we want to settle the people
in Tibet”. And they ought to have
known where our boundary lies and
known that we would be needing light
trucks near the Himalayan region to
protect the 2,500-mile boundary which
is going to become a live boundary
with China because of she Chinase
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.advance on our side. Because, we
conferred on them the right of sove-
reignty: from suzerainty we gave
them the right of sovereignty. And
now all the villages, even Kailash will
be called “Kailash in China” and not
Kailash in Tibet. That is what it has
come to.

In regard to agricultural produc-
tion I would make my observations in
one minute. I would like the Agri-

culture Ministry to tell all the

people who have been invited to Delhi
on government account to see the
Agriculture Fair or to attend conven-
tions, to work at least for ten days
on seed multiplication or other farms.
Because, I know that only from
Kerala about seven hundred persons
have come, and thousands from other
States,

Shri Narayanankutty Menon
(Mukandapuram): But those who
«came from Kerala paid for it. They
had to pay.

Dr. Ram Subhag Singh: All right,

they may have paid. But there
are. ...
Shri  Punnoose (Ambalapuzha):

They had to be hungry for four
days.

Dr. Ram Subhag Singh: There are
4,341 seed farms in the country and
not even fifly per cent. of them are
working properly. 1 would request
the Government to put the persons
who were invited to the Agriculture
Fair to work at least on these farms.
If they are working on their farms,
they should help here as well; simi-
larly the development officers.

About electricity, we should not
waste our power on cheap things,
For instance, in Gurgaon there was
shortage of clectricity. In Bihar, in
my constituency, every day people
require electricity;  similarly, in
Shri Raghunath Singh's area. But
power is not available there.
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And here I would like to point out

with regard to the Banaras Hindu
University that the whole trouble
arose due to the zamindari bonds.

Those things have been investigated.
T would humbly request Government
to place a report of the investigation
on the Table of the House. If they
are in favour of the Government I
have nothing to say. I will submit to
their version and I will obey their
order. But if they are against the
orders of the University, I would like
to change the entire authority of the
Hindu University.

15 hrs.

Shri Brajeswar Prasad (Gaya):
Mr, Deputy-Speaker, Sir, I am in
favour of summoning the Bandung
Conference with the object of driving
out France from the Sahara region.
Sahara belongs to the Arab world.
India should break off diplomatic re-
lations with France if the Arab world
does so. We must stand solidly be-
hind our Arab brethren.

Bandung is a device against the
West only. It cannot solve any prob-
lems of corflict amongst the Afro-
Asian States themselves. We are liv-
ing in a fool's paradise, if we think
that a Bandung Conference can act
as a brake upon China.

Mr. Deputy-Speaker: Is the hon.
Member included in that “we”?

An Hon. Member: We are included,

Shri Brajeswar Prasad: I do not
say so. There are a handful of people
in this country who think that by sum-
moning a Bandung Conference China-
will be halted. I do not agree with
their view. I have said that Bandung
Conference is a device against the
West only, it cannot act in any other
manner or in any other situation.

1 plead for the recognition of the
East German Government. This re-
cognition should be accorded before
the summit meeting is held.



1693 Motion on

1 am opposed to a Joint defence
system of India and Pakistan,

1 welcome the invitation accorded to
the Prime Minister of China.

I am not in favour of any kind of
a permanent tribunal being appointed,
for it will become another Court of
Star Chamber—an instrument of
oppression in the hands of the Gov-
ernment.

An Hon, Member: What chamber?

Shri Brajeswar Prasad: I said
“Star Chamber”—I am referring to
the reign of Henry VIII, .

If the suggestions that I ventured to
place on the floor of the House, while
speaking on Shri D. C. Sharma's
Resolution on Administrative Decen-
tralisation during the last session of
the Lok Sabha, are implemented,
which can be done within the frame-
work of the Constitution, all talk of
corruption, nepotism and bribery will
become a thing of the past. My sug-
gestions if implemented will lead to
the establishment of a basic and
party-less d acy. B atic
Raj will come to an end. Power poli-
tics in internal affairs will become
obsolete. Plato’s Republic will be
established, Only philosopher kings
will hold the reins of administration
in their hands.

There should be a council in each
parliamentary constituency of which
the Chairman and members should be
the Member of the Lok Sabha and
the members of the State Assembly
respectively. This council should be
vested with delegated powers over
administration, finance and judiciary.

er. Deputy-Speaker: Are we go-
ing to draw up a new Constitution
altogether?

Shri Brajeswar Prasad: No, Sir;
this can be done within the frame-
work of the present Constitution. Two
Regional Councils have been formed
in your State. If this could be done
within the framework of the Consti-
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tution, there is no reason why coung

cils cannot be established in each

Assembly and parliamentary constl-

tuency.

There should also be a council in
each Assembly constituency of which
the members should be the MLA and
all the elected mukhiyas. This coun-
cil should be vested with all delegat-
ed powers over health, education, irri-
gation and planning.

No Member of the Lok Sabha or the
State Assembly can afford to indulge
in corruption, bribery or nepotism in
his own constituency.

Some Hon, Members: He can do
it outside.

Shri Brajeswar Prasad: All Mem-.
bers of the Lok Sabha and the State
Assembly should be graduates of re-
cognised universities.

Mr. Deputy-Speaker: Why should
other Members permit him to do it
in their constituencies?

Shri Brajeswar Prasad: He will
have nothing left to do outside his
own constituency. Once he is penned
down there it will be difficult for him
to spare any time for extra-territo-
rial activities.

It is corruption at the lower levels
which constitutes a threat to demo-
cracy. There will be no corruption
anywhere and of any kind whatsoever
if the sub-inspectors of police, the
forest officers, the anchal adhikaris
and the officers of the district courts
are brought under the administrative
control of the councils.

1 am in favour of a joint defence
system between India and Pakistan if
the following three conditions are ful-
filled. The first is the integration of
all the Pakistani occupied areas of
Kashmir including Hunza, Chitral and
Gilgit with India.

An Hon. Member£ With China?

Shri Brajeswar Prasad: With
India. The whole of Kashmir will
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e permanently occupied by Pakistan
if today we enter into a inint defence
pact with her.

The second condition is the with-
drawal of Pakistan from the CENTO
and the SEATO. If this condition is
not fulfilled and a joint defence sys-
tem between India and Pakistan is
established, the result will be either
the resurrection of the Sino-Soviet
Pact or the establishment of white
hegemony over the Afro-Asian land
mass as a result of political settle-
ment between Russia and America. A
joint defence pact between India and
Pakistan even after the withdrawal of
the latter from the CENTO and the
SEATO may lead to the resurrection
of the Sino-Soviet Pact or to the
establishment of Russian-American

hegemony.

The third condition to the estab-
lishment of a joint defence system
between India and Pakistan is the
participation of both Russia and
China in it for without their parti-
cipation no system of collective secu-
rity can be evolved in the Afro-
Asian land mass.

The danger that confronts us is the
danger not of a global war but of a
series of limited wars throughout the
Afro-Asian land mass. Military alli-
ances, it is true, have become obso-
lete because nation states have also
become obsolete. But no system of
collective security can be built up in
a world of sovereign nation states.
All nation states are enemies of one
another by virtue of the imperatives
of power politics in a world of anar-
chy. Big nation states are gangsters.

An Hon. Member: Including China.

Shri Brajeswar Prasad: The root
cause of war is not racial discrimi-
nation or economic exploitation or
political subjugation of the weaker
races. The root cause of war is the
sovereignty of thé nation state. The
only solution is the establishment of a
World Government, which can be
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achieved by vesting more powers into
the hands of the United Nations Orga-
nisation.

An, Hon. Member: Including our
sovereignty?

Shri Brajeswar Prasad: The condi-
tion precedent to disarmament is the
establishment of a World Govern-
ment. It may take time to establisi
it, but till then no system of col-
lective security can be evolved. All
talk of a joint defence between India
and Pakistan is not merely fantastic
nonsense but mischievous as well.

The offer of a joint defence has
been made with the sole idea of
creating a wedge between India and
Russia. Pakistan knows that she
cannot grab Kashmir as long as
Russia is with us. Russian support
will be withdrawn the day we enter
into a joint defence system with Pak-
istan. A joint defence system will
not lead to the integration of India
and Pakistan into one political unit.
The NATO has not led to the inte-
gration of western Europe. The inte-
gration of India and Pakistan into one
political unit is neither desirable nor
possible. Russia and America bar
the way. The condition precedent to
the unification of India and Pakistan
is the establishment of socialism in
both countries. A joint defence pact
between India and Pakistan cannot
serve any useful purpose because
hundreds of Pakistans cannot tilt the
balance against the Sino-Soviet pow-
ers if a war breaks out between India
and China. Russia and Russia alone
and not the United States of America
can check China. America may enter
into a political settlment with China
with the idea of negotiating with
Russia from a position of strength.
We have to be on our guard against
three dangers: the Sino-Soviet pact, a
political settlement between Russia
and America and a political settlement
between China and America. None of
these dangers can materialise if in
the sphere of foreign policy, India,
China and Russia come together,
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Some of those people who talk of
a joint defence pact are motivated by
considerations of hostility towards the
Congress in general and our Prime
Minister in particular. The task of
overthrowing socialism, secularism and
democracy will become an easy task
once the champions of feudalism and
religious dogmatism with their ten
crores of followers are brought within
the framework of a common Govern-
ment, Joint defence is merely a facade.
The game is to re-establish commu-
nalism and fanaticism so that India
may not rise up to the full height of
her being.

I welcome the invitation extended
to the Premier of China. There
should be not merely meetings but
negotiation as well. There should be
not merely negotiation but settle-
ment of the border dispute. There
should be not merely settlement of
the border dispute but a fullfledged
settlement over all outstanding prob-
lems of international politics.

An Hon, Member: How?

Shri Brajeswar Prasad: The argu-
ment was advanced that we have
changed our stand. I do not know
whether we have changed our stand
or not. But we shall be justified im
doing so. Nothing is permanent in
this world of ours. The stand taken
up one day becomes obsolete the next
day, Consistency is the hobgoblin of
petty minds. The task of a states-
man is to bring his policy in con-
formity with ever-changing realities.

A reference was made about the
effect of the invitation on our armed
personnel. The army in a democratic
country has no politics of its own. It
is not right to suggest that any step
taken by us can have any effect on
our armed personnel. Negotiations
are held both before and after m war.

The concept of a Bandung confer-
ence is unrealistic. There cannot be
any expansionism in south and south-
east Asia if India and Russia come
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together.” There cannot be any ex-
pansionism in the Middle Bast if India
and China come together. World
peace on a democratic and permanent
basis will be established on earth if
India, China and Russia come to-
gether. The condition precedent to the
cstablishment of a World Government

+is the coming together of India, China

and Russia. Therc cannot be any
expansionism in south and south-east
Asia if India and China come to-
gether. There cannot be any-expan-
sionism in the middle east if India
and Russia come together,

The Government of India should
recognise the East German Govern-
ment. We are utterly mistaken if we
are under the impression that by not
recognising East Germany we are faci-
litating the goal of German unifi-
cation. Or, have we refrained from
recognising East German merely in
in deference to the sentiments of the
western powers? Economic aid is
possible both from East and West Ger-
many.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri Brajeswar Prasad: May I
have a few more minutes?

Mr. Deputy-Speaker: One minute.

Shri Brajeswar Prasad: Germany
can be united only on Russian terms.
The condition precedent to the Ger-
man unification is the liquidation of
the NATO and the acceptance of
Russia’s position over East Germany
if not over the whole of Germany.
The recognition of East Germany by
the Government of India will also be
politically advantageous. We are in
conflict with the West on two points—
Goa and Kashmir. Russia has also
adopted a friendly attitude towards
us in our conflict with China. India’s
recognition of the East German Gov-
ernment will further strengthen Indo-
Soviet_friendship. On all issues of
conflict between Russia and America
in Europe, we should support Russia
and Russia alone. This will also
accelerate the process . of political in-
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tegration of Europe which is the only
solution for all the problems of Euro-
pean politics,

I further maintain that the condi-
tion precedent to human progress is
the liquidation of the western power
position. The liquidation of western
power from the Afro-Asian land-mass,
does not necessarily mean the augmen-
tation of the power position of the
Soviet Union. The power position of
the black and the coloured races will
increase by leaps and bounds if the
power position of the west is
weakened.

-
Shri Kalika Singh (Azamgarh): Mr.
Deputy-Speaker, Sir, the President in
his Address has complained of incur-
sions into parts of the territory of
the Union of India by elements of Chi-
nese forces. I would rather add that
the elements of Chinese forces first
made incursions into parts of the ter-
ritories held by the Dalai Lama in
Tibet and then made the second in-
cursion into the territories of the
Indian Union. The Government of
China contend that the Sino-Indian
boundary has not been formally deli-
mited and in support of that conten-
tion they allege that the boundary has
not been determined by treaties and
agreements. They also say that the
present controversy has arisen because
the Sino-Indian boundary has never
been delimited. I wonder how there
could be any Sino-Indian treaty or
agreement when the boundary bet-
ween China and India never touched
except at Sinkiang or some other por-
tions: because Tibet as an independent
kingdom intervened and for all time,
for thousands of years, Tibet had
been equally enjoying independence.
The British people might have sur-
rendered Tibet to China for their own
reasons, but Tibet, as a kingdom, had
ever been independent, and if ever
Tibet had been a part of any neigh-
bouring country, it had been part of
India but never a part of China. That
is my contention. Therefore, « there
could never be any possibility of
Sino-Indian agreement on boundary
. lines. That is the contention now
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raised by China. The greatest suc-
cess that China has achieved during
these three or four years,—ahd China
has been stressing it in all the letters
ihat she has been sending us—is that
the Prime Minister of India should
admit that there is a Sino-Indian
border dispute. They admit that the
boundary line is not delimited. They
admit that China has got no frontier
line fixed. But now they have ad-
vanced the argument that China and
India have got common frontiers. My
contention is that China and India
had never common frontiers and will
never have common frontiers unless
we surrender Tibet to China and we
regard Tibet as a region of China.

Shri Braj Raj Singh: We have done
that.

Shri Kalika Singh: In the letter
that the Government of India have

- now sent, in the note that has been

sent, there is a paragraph. I now
find that there is a major shift in the
approach towards this problem. That
is seen from paragraph 31. In para-
graph 31, it is said:

“The Government of India
regret that the Chinese Govern-
ment should persist in question-
ing the validity of the Agree-
ment reached in 1914 between
India and Tibet confirming the
traditional boundary east of Bhu-
tan. This was not the first time
that Tibet conducted negotiations
and concluded treaties, in her own
right, with foreign states..... For
example, Tibet concluded a treaty
with Nepal in 1856 and another
with Great Britain in 1904.”

Now, there is only one document,
and that is the Simla Convention of
1913-14 and if that document is taken
away, Tibet will become an indepen-
dent country. The Chinese Premier
has argued in his letter that the
Simla Convention was arrived at as a
result of undue influence exercised
by the British people on the Chinese
Emperor. 1 say, it was quite the
reverse. In 1913-14 Britain had been
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involved in the First World War and
it had to protect Hong Kong, Shanghai
and so many other places on the
eastern Pacific. Before 1913, Tibet
actually was under the suzerainty of
the British; it was never under the
suzerainty of the Chinese. In the
1913 agreement, the word ‘suzerainty’
has cropped in but there was no
question of sovereignty ever. For
the first time on April 27, 1914, after
six months of negotiations, the three
plenipotentiaries of the three Govern-
ments sat as equals in Simla and
signed that convention.

In that agreement of 1914, the re-
levant clause is there. Britain sur-
rendered Tibet by saying, “Britain
agrees that Tibet is under the suzer-
ainty of China”. In lieu of that, China
says, China will never make it her
province; ie. China will not claim
sovereignty over Tibet. That is what
China had admitted. If the Chinese
Premier says that the 1913 conven-
tion is invalid on the ground that the
British people had exercised undue in-
fluence over Chinese Emperor, we also
should agree that the 1913 conven-
tion is invalid, because the Chinese
exercised undue influence over Britain,
because at that time Britain was
fighting far away in Mesapotomia in
the west and some other areas'in the
east and so, Britain wanted to make
peace over Tibet. Therefore, Britain
surrendered Tibet in 1913. If we
" agree with China that the 1913 con-
vention is invalid, there is no other
document existing in the world which
says that Tibet is under the suzerainty
of China. We can say to the Prime
Minister of China, “Produce any
other document in the world from
any of the international offices and we
will agree that Tibet is under the
suzerainty of China”. There is no
other document; so, I will say that
Tibet is an independent country and
has ever been independent.

The opposition has just said that
the invitation to the Chinese Premier
is a blunder. I do not think, we re-
alise what is meant thereby. I do not
know what is there in the Prime
Minister's mind or what the Govern-
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ment wants to do, but the greatest
advantage will be that the Dalai Lama
is here. In 1913, when the Simla
Convention was held, the three equals
met here and exchanged their cre-
dentials as independent countreis at
Simla. After six months of negotia-
tions, Britain surrendered Tibet to
China. I say that the same situation
has arisen again. The Dalai Lama is
already in Delhi and that makes all
the difference between Rangoon and
Delhi.

When the Chinese Premier comes
here, we may say, “We agree that the
1913 convention is invalid, not for
your reasons, but for this reason. So,
we can revise the 1913 Simla Conven-
tion.” The opposition leaders have
said that the Prime Minister surren-
dered Tibet in the 1954 agreement.
But even the Chinese Premier says,
the 1954 agreement has got nothing of
the kind. It is only a trade agrec-
ment for the Tibetan people to have
there certain bases and that India will
remove its trading bases from that
place. They will have three centres
in India and we will have threc
centres there. It is only about trad-
ing rights and nothing more. Tibet is
not a party to the 1954 agreement.
So, it cannot be said that in the 1954
agreement India has admitted that
Tibet is under the suzerainty or
sovereignty of China. So, there is no
other document. We can ask the
Chinese Premier, “Where is your
document which says Tibet has been
a part of Chinese territory? Why have
you been saying all the time that this
is the Tibetan region of China? From
where are you introducing this phrase
‘“Tibetan region of China’? It is a new
diplomatic phrase you have brought
in.”

In the letter of the Chinese ~ Prc-
mier, he has said that there was a
treaty between the Kashmir Maharaja
and the Tibetan authorities about
Ladakh. I say, China was called as
an intermediary in the 1842 agree-
ment, not because it was a superior
power, but because Chinese boundary
also was there. So, China was an
interested party in the Ladakh
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treaty of 1842; but it was the Tibetan
authority who concluded that treaty.

I now come to the question of joint
defence. The whole dispute in the
northern border has now boiled down
to the Kashmir question. For ten
years, we had the Kashmir affair with
Pakistan. Now another Kashmir
affair has begun with the Chinese
people. I can lay the whole blame on
the United Nations, particularly on
Britain, which had been publishing
maps showing Kashmir as a disputed
territory. I have seen the Oxford
Atlas map which show$ India in one
colour, Pakistan in another colour and
Kashmir in white colour. We should
tell Britain, “In the United Nations
and in the Security Council, you do
not say that Kashmir belongs to India.
What is the use of crying hoarse that
you will help us. You do not say that
Kashmir belongs to India. You do
not say, the accession is valid?”

Now, this joint defence theory has
come in. It is nothing but a ° revival
of the joint defence council order,
which was promulgated on 11th
August, 1947, in which Lord Auchin-
Jeck was made the Supreme Com-
mander-in-Chief and there were two
petty Commanders-in-Chief, Gen.
‘Gracey in Pakistan and Gen. Bucher
in India, Whatever troops pass from
one territory to the other would come
under the operative control of the
Supreme Commander-in-Chief, who
will be directly responsible to His
Majesty the King Emperor of Britain.
Now that phrase ‘joint defence’ has
come in. It was under the auspices of
that joint defence council order that
a part of Kashmir territory was
occupied in October, 1947. Just with-
in a month or two, when the joint
defence council order was in opera-
tion, Kashmir had been occupied.
Now, again the same word is being
tevived. T am certain that the joint
defence is an inspired proposal com-
ing from somewhere else. It is not
a proposal coming from General
Ayub because 1 do not think that he
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is so much intelligent that he will
propose . . .

Mr. Deputy-Speaker: Why should
we judge his intelligence here?

Shri Kalika Singh: Because, already
there was a joint defence council.
When we negotiate further on this,
as our Prime Minister has already
stated, and all the implications are
gone into, all manner of difficulties
arise, I think some sort of Common-
wealth authority will come in, and
that will become the supreme com-
mander and that will take charge of
the Kashmir  affairs as a  whole.
Therefore, 1 oppose the suggestion for
joint defence for the reason that it
hag proved dangerous in the past ten
years and will prove dangerous today
also.

Shri Surendranath Dwivedy: Mr.
Deputy-Speaker, before I deal with
some of the aspects of the problems
referred to in the President’s Address,
I would like to voice my protest and
objection to the manner in which the
protocol was amended and our Pre-
sident went to receive Mr. Khruschev.
I mean no disrespect to any person-
alities, specially a  personality like
Mr. Khruschev, visiting our country.
But, 1 certainly feel that the prestige
of the President of our country should
not be compromised. After all, he is
the symbol of our country. I do not
know who advised the President to
amend the rules, but whether it was
the Cabinet or the Prime Minister,
whoever he might have been, I think
it was an improper thing. Is it the
contention of the India Government
that Soviet Russia has two Heads of
States? Our President has received
the President of the US.SR., Mr.
Voroshilov. Recently, our Vice-Presi-
dent went on a tour and visited many
countries. We have not read any-
where in the papers that our Vice-
President was received by the Head
of the State in any country he visited.
Why is this unusual step was taken?
By this we are really showing that we
are opportunists,
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President
Shri Manaen (Darjeeling): Our that this move is being made actual-
Prime Minister was received by Mr. ly to surrender those territories, and
Eisenhower when he was in America. I have no doubt that it will have

disastrous  consequence; it will have
a demoralising effect on our armed

Shri Surendranath Dwivedy: Mr. forces, who are patriotic enough to

Eisenhower is the head of the Gov-

ernment, apart from being the head fight the enemy to the end.

of the State, because they have got Can the Prime Minister give us
the Presidential system. guarantee that the Chinese will not

come further into our territory? When

the Panchsheel was being signed, they
came and occupied Ladakh. Perhaps,
when the Chinese will be carrying

on the talks here, they are planning

for further incursions in  summer.

"~ This feeling has grown in me, be-
‘cause I have recently visited the
_northern border and had opportuni-
ties to discuss this matter with res-
ponsible persons. I was told that the
Chinese are concentrating their troops
on the Sikkim and Bhutan border,
and although no large-scale aggres-
A . L. sion could be expected in the sum-
Wheq dld. the Prime Minister .know mer, responsible persons in charge of
that it will be  helpful? Did the .
President of Russia, who  visited some  areas told  me t.h“ there is
this country just bcf:)re this letter was every likelihood that in = the Mac-
> . L Mahon line in Bhutan area there may
written, tell the Prime Minister that be further incursions. Large-scale

If he invites Mr. Chou En-lai for a attack is not possible, because the

As many members have referred to
the Sino-Indian relations, I do not
want to dilate on that point. I am
in complete agreement with what Dr.
Ram Subhag Singh has stated. How-
ever much the Prime Minister may
want to justify his stand, it is really
a shift from the previous stand. The
Prime Minister, in the course of his
last letter, says that there is no basis
for negotiation. At the same time, he
says that this meeting will be “help- -
ful” Helpful in which respect?

meeting it would be fruitful? If it is .

50, it was the duty of the Prime Minis- ﬁ:‘el;';ﬁv:‘:"; DO&:G::e:sblethtaot ’:l:tel;
ter, if it was not possible for him have occupied as there is great un-
to take the Parliament into confidencs rest going on in Tibet. Therefore, I
at least on this issue when the whole want to know what we have done in
country is united, to have called the regard to the frontiers on Sikkim and
leaders of the different parties and Bhutan areas. An explosive situa-
told them why he has taken the tion is prevailing there.

present stand. But he has not done

that. He has said that there will be o

no negotiation. If there is no negotia- The local people are dissatisfied for
uon, then what is this meeting for? many reasons. They are most back-

ward and they have been economical-
ly exploited. We have done nothing
in that area to enthuse the people to
fight for our country. Then, there is
also the feeling that probably we
have no plan for the defence of our

If there is any need for such a meet-
ing, why did you not take this step
long ago.

Already, it has told on the morale

of our country. A feeling is grow- borders. Bhutan is with us in the
ing—-apd there is sufficient ground matter of defence, although it is an
for this feeling to grow—that pro- independent country, but what is hap-
bably we are prepared to make a pening in Bhutan? Have we come to
gift of all the terrltones{ now occu- an agreement regarding the defence
pied by China. That feeling is grow- of Bhutan? Is there any plan on
ing further, because of Nehru Gov- which we are now working? There
ernments’ record in the case of Goa is even no knowledge as to what is

and Kashmir. It makes people feel actuslly happening in Bhutan, There
363 (Ai) LSD—8
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is a feeling that Bhutan can be occu-
pied by the Chinese, if they so want.

There is a sense of frustration,
anxiety among the people living in
Darjeeling neighbouring areas if not
panic. It is also a fact that we are not
checking the activities and propa-
ganda in the border which are anti-
Indian and pro-Chinese. Anti-India
and pro-Chinese propaganda is going
on there for quite some time now. I
am surprised to hear that the Gov-
ernment has no information with
them. And if you do not have that
information, I may say that you are
not really fit enough to govern this
country. What is the actual of the
Chinese Trade agency in Kalimpong.
Is it really carrying on their trade?
Is it not a fact that they are carrying
on espionage activities in our coun-
try? What are the Chinese shops
meant for? Why are they opening
lavish shops in Darjeeling and neigh-
bouring areas? What are they do-
ing? If you go there and talk to the
people, ordinary people, they will tell
you how suspicious their activities
are.

Then, there is the Communist party.
That also has to be taken into account.
They are deliberately carrying on
propaganda among the tea labourers
that the Chinese liberation army
would one day come and “liberate
you all”.

Shri Vasndevan Nair: Who told
you?

Shri Surendranath Dwivedy: I had
been there.

Shri Vasudevan Nair: It is a lie.

Shri Surendranath Dwivedy: It
may be a lie to you. But it is a fact.

I was expecting that the President
in his speech would refer and indi-
cate what steps are being taken to
safeguard those areas but I was dis-
appointed. Now I would like to
know what arrangements are we
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making in this matter and I hope the
Prime Minister will enlighten us about
the steps going to be taken.

Having said this much about the
porder areas, I now come to another
aspect, and that is the problem of
food production. The President seems
to give us a confident note on that.
But there is no mention in the speech
to the land reforms or land ceiling.
Without ceiling and stabilisation of
prices, I do not think there is going
to be any increase in food production.
As regards ceiling, I can tell you from
my little experience of my Stiate that
the new coalition Government that is
functioning in Orissa with Congress
and Ganathantra Parishad, their ceil-
ing legislation would defeat the very
purpose which the Government has in
view. The Agriculture Minister, Dr.
Deshmukh, is against ceiling.

About food zones, I am glad to find
that a Member of this House from
West Bengal came forward and stated
that the food zone has not solved the
problem. That is the actual fact.
When the food zone was being discus-
sed here, we pointed out that by put-
ting Orissa and Bengal into one zone
we are not going to solve the prob-
lem. That has actually happened.
Now, even though the food zone is
functioning and there is free flow of
rice from the villages of Orissa to the
city of Calcutta, the prices at Calcut-
ta have not come down but the prices
in Orissa have gone up much more
than ever before.

The Orissa Government says, “We
want State trading, but the Govern-
ment of India did not want us to
carry on State trading.” Here the
hon. Food Minister says, “No, no. We
did not impose anything. They
agreed, so we did it.” It has not
benefited anybody. As I said on the
last occasion, it has benefited only
the traders because 40,000 tons of rice
is said to have gone to Bengal but
according to the Bengal report only
14,000 tons have been received there.
What has happened to the rest? The
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only result of it would be that with
famine, scarcity and rise of prices
the misery of the people in Orissa
would increase like anything. That
is what is happening. I am glad that
the Chief Minister of Madhya Pradesh
has not agreed to this senseless pro-
posal which has no meaning so far as
our food problem is concerned.

Another point which I want to
make is about the export of iron.
Our export earnings are increasing.
That is all right. It is a good thing
that our production of steel and pig
iron is showing a very encouraging
trend. But I am really at a loss to
know ‘whether there is co-ordination
between different ministries, namely,
Iron and Steel, Railways, Transport
and others. If that were so, when
our export market of pig iron is ex-
panding and through State trading it
is going to expand more and more in
South East Asia and other countries,
have we ever thought of having a
cheap port which would enable us to
export as much as possible to thesc
countries? It has been established
after many enquiries which were
initiated at the instance of the Trans-
port Ministry that Paradip offers the
best possible site for a port on the
South East coast fur the export of
these metals. It is now functioning
as a minor port without any rail
or train facilities. Even then with-
in five months during the fair
weather season of 1958-59, they have
been able to export over 25.000
tons of iron ore. If there are railway
routes it would increase like anything.
The STC is entering into agreements
with Japan. I can tell you that from
Sukinda mines alone for 50 years at
the rate of 2 million tons, Paradip
would continue to export iron ore to
Japan and other places and the cost
of construction of the port would be
realised out of the earnings at Para-
dip. So far as the port is concerned,
it would only cost Rs. 6'8 crores for
its construction. If rail and mechani-
sation of mines are taken into eccount
the total cost will not be more than
Rs. 19 crores. This amount can easily
be earned from the export of iron ore
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from Paradip. Let the Government of
India give this a top priority.

Of the other two points that I want
to mention one ‘is about inter-State
border disputes. It is good that the
bifurcation of Bombay is coming into
being at long last. But I am sure that
if the Government again delays and
does not take a positive stand on the
question of settling the boundaries
between the different States, it is again
going to create trouble all over the
country. The dispute between Mysore
and Bombay and between Bihar and
Orissa and Orissa’s demand on other
outlying areas are there. What I sug-
gest is this. Let a boundary commis-
sion be appointed to report and that
report will be final. The village
should be taken as the basis for fina-
lising this problem. If that is done
probably there will be a finality about
it.

I can tell you from my own experi-
ence that the Government ig inviting
trouble because the Orissa Govern-
ment says that so far as the amalga-
mation of Seraikella and Kharswan is
concerned “we are still dealing with
this problem and we are in correspon-
dence”. When the hon. Home Minis-
ter visited Orissa, there was a repre-
sentation on behalf of the Utkal Sam-
melan. The hon. Home Minister seems
to have given the impressicn to the
people of Orissa, ‘We are going to
consider this matter”. But when a
question was asked here, he said,
“This matter is settled for all time to
come.” You can say that it can never
be re-opened and the Government of
Orissa can also say this to the people.
Let the people know that for all time
to0 come this matter is not going to be
reopened. But to say that we are
taking steps and perhaps the Govern-
ment of India is agreeable to reopen
the question and then say here that it
is a settled fact, that is really creating
confusion and dissatisfaction. It may
explode any moment.

The last point with which I want
to conclude is this. I welcome the
reference of the President to the bifur-
cation of the double member constitu-
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acies. It will really integrate the
cheduled Tribes and the Harijans
1to our society because now they will
»me on their own. They will be able
> serve the people. The so-called
amjans and Itarjans, whoever they
re, who are not Scheduled Castes and
cheduled Tribes, will be obliged and
ompelled in that particular constitu-
ncy, where only a Scheduled Tribe
nd Harijan is represented, to come
nd meet him and mix with him. That
i not happening today and the consti-
lencies are very big. Therefore it is
ighly necessary that that should be
‘one.

I was sorry to read in the news-
apers that even after the President
as referred to this matter, there was
reference to it in the Congress Party
1eeting. I do not think it is proper
or the hon. Prime Minister, after it
as been said by the President that
his matter will be taken up in the
urrent Session, to say that there is
o hurry about it and it may not be
aken up in the current session. Does
. indicate that the Government has not
et made up its mind regarding the
ivision of these constituencies? If it
3 so we should know it very clearly.

Shri Manaen: Mr. Deputy-Speaker,
ir, it is very much in the fitness of
hings that the President was pleased
o give the top priority in his Address
o the question of aggression into our
ountry. Call it aggression or incur-
ion, the fact remains that our borders
iave been violated and this unfortu-
ate incident today is uppermost in
he minds of our people. I think the
resident has very correctly reflected
he peoples’ feelings when he said that
he incursions deeply distressed our
)eople. It is a matter more of shame
ind distress than of hate and anger
recause incursions have come from a
ountry whose friendship we valued,
rom a country in whose moment of
rial we stood by. So it is more a mat-
er 'of shame and distress.

A great deal of bitterness to the
leeling has been lent by the callous
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ren in the Communist camp. Instea
of sharing this feeling with the peopl
and expressing their determination ¢
defend the country against the ag
gressors, they have gone out of thei
way to justify the Chinese aggressior
The leaders of the Communist Part
have even refused, both in this Hous
and in the other, to admit that th
incursions were a breach of faith. Di
we not shout the slogan of ‘Hinc
Chini bhai bhai’? Did we not pledg
non-aggression to each other’s country
Did we not value the great friend
ship? And what do they do? The
turn round and forcibly occupy pat
of our territory and murder nine ¢
our brave people. Is it not breach ¢
faith? I think much stronger word
could have been used for the Chines
action. Such callous attitude exhibite
by our Communist friends now an
also on the past occasions clearly indi
cates that they hold their party inte
rests much above the nation and th
country.

In my part of the country also th
Communists are working in a ver
inexplicable way. Shri Dwivedy trie
to tell this House as to what was hap
pening there. In areas where th
Communists have their stronghol
they have practically managed to hav
a stranglehold on the people. I do nc¢
blame the simple and gullible peopl
living as they do in remote village
and distant tea estates. People livin
in those areas do not have the oppox
tunity to listening to anything othe
than what is happening in China or i
Russia. They are constantly hearin
the ceaseless campaign of hate, ¢
anger, of distrust. As a matter of fac
efforts are being made to create a cli
mate where people would welcome ¢
rather pine for, what they call, th
advent of Lal cheen. What Shri Dwi
vedy told this House is very correc
and I can vouch for it. If any Com
musit. Member comes with me to th
tea estates of Darjeeling incognito h
will hear the simple people going abot
saying that they would welcome th
lal Cheen. Some of them even sa



1713 Motion on

need not dilate on this point any fur-
ther, but this I must say that the remi-
fications of the doubtful and confused
activities of the Communist Party of
India in that region are gradually
creating a climate of distrust, hate and
suspicion. The propaganda which
seeks to subvert the loyalty of the
people seems to be continuing relent=
lessly, but one heartening thing is that
the people are increasingly becoming
aware of the Communist motives. In
recent months we held several meet-
ings in Kalimpong, Darjeeling and
other parts of the district. In these
meetings the people showed a great
deal of interest; they evince a deep
sense of loyalty, patriotism and deter-
mination to defend the country. The
House will certainly be gnatifled to
know—and I for my part would not
exclude from it the Communist friends
of this House—that in memory of the
heroes who laid down their lives in
the Himalayan mountains in the
defence of the country, a monument is
being erected in Kalimpong. I am
sure this will be a constant reminder
to the people of China’'s breach of
trust and breach of faith, and also
serve as a source of inspiration for the
people to defend the country.

It will not be very wrong to say that
Chinese aggression has been some sort
of blessing in disguise to this country,
because it has brought about a great
degree 'of awareness in the people
generally, and secondly, this Parlia-
ment, which was deeply engrossed in
myriads of projects and plans, has
now started to turn its attention to
the borders. On an earlier occasion I
think Dr. Ram subhag Singh suggested
that we should see that the areas which
are not occupied and uninhabited are
inhabited and exploited. May I sug-
gest that we should first turn our at-
tention to the areas which are already
inhabited by our people? Why not
fortify these areas first?

Coming as I do from Darjeeling, I
consider it my duty to apprite this
House of the needs and problems of
Darjeeling. I have done it in the past
and given the opportunity, I will do it
a hundred times. I refuse to be daunt-
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ed or discouraged by the lighthearted
manner in which the Government
choose to treat the problems of the
border people. Some day I am sure
good sense and foresight will prevail
on the Government. I do not hesitate
to say that the Naga problem would
not have deteriorated to this extent if
the Government had taken timely note
of what was happening in that area.
I do admit that various factors are
responsible for the outburst in that
area, but can we deny that the timely
tackling of the problem would have
perhaps averted the situation? Doing
4he right thing is not enough, the right
thing ought to be done at the right
time.

The question is what we should do
about Darjeeling. The problem of un-
employment and poverty is rapidly
increasing. As Dr. Ram Subhag Singh
said, instead of having big offices for
handicrafts of different varieties etc.,
in Bombay, Calcutta and other big
cities, let us have them in these areas.
These areas are important. As I said,
unemployment and poverty are in-
creasing in Darjeeling. Have the Gov-
ernment studied this problem? Have
they even tried to realise the dimen-
sions of the problem in these areas? I
feel that if this Parliament is to take
the border problems seriously, if we
really mean business, we should form
a statutory body to go into the pro-
blems of the border areas—not only
Darjeeling or NEFA but the entire
border region—and suggest. ways
and means by which the conditions
there can be improved.

I would very respectfully urge on
the Government to try and establish a
few major industries in Darjeeling.
Why have’ industries suited to cold
climate in the plains, in hot areas and
warm places and then spend money
on refrigeration, or why stuff one
place with half a dozen different indus-
tries? I would urge on the Govern-
ment to review the proposition of
having a watch factory in Darjeeling.
The District of Darjeeling may also be
considered for the proposed penecillin
factory or such other industries which
are suited to cold climate.
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[Shri Manaen]

In answer to my question with
regard to the construction of a dam on
the river Teesta the Minister of Irri-
gation and Power was pleased to state
a survey was being conducted. The
dem on this river will not only help the
district of Darjeeling, Sikkim and
Bhutan, but it will also change the
face of much-neglected North Bengal.
I am confident the survey will be
speedily conducted and the construc-
tion of the dam will be taken up in
the Third Plan.

As a matter of fact, I would suggest
that Government send a small expert
committee—I do not say that Members
of Parliament or that I should be sent,
I am not an expert—to Darjeeling
and Kalimpong and those areas ana
find out what are the suitable indust-
ries that could be started there. I do
not think it is asking the Government
a very big thing.

It is not enough to tell the people )

living all along the border that they
are the sentinels of the country. They
have to be trained to be alert and vigi-
lant and to defend the country. I think
the Territorial Army is one such
agency which can train the people in
military discipline. We have the units
of the Territorial Army in big cities
like Calcutta and Bombay. I do not
know whether in the border district
headquarters or towns they have units
of the Territorial Army. As for Dar-
jeeling and Kalimpong, no, there is
none, I can only urge on the Govern-
ment to see that the Territorial Army
is organised in Darjeeling. Or, if they
feel that the Army is enough to defend
the country, let them tell this House,
then the people will keep away, but 1
do not think that it is in the interests
of the country. If the Government
refuses to listen to us, I can at least
appeal to this House to bring some
pressure to bear on the Governmen:
to give us an opportunity to learn as
to how we can defend the country.

Sometimes, the working of the
Government also appears to be very
mysterious Either the action taken by
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the Government is too subtle to be
understood by the common people, or
they take the problems of the common
people to be much too common to be
taken seriously. They know that the
border is not safe, that the situation
may decteriorate. However much the
hon. Members may say that war may
not take place, there is no guarantee
that aggression of greater intensity
may not take place in the border areas.
But what do the Government do?
They are absolutely inactive in the
field of training the people.

About Kalimpong it was said yester-
day during the Question Hour that
there has not been any specific case of
insidious propaganda and that the anti-
Indian or other varieties of leaflets
and pamphlets are not widely circulat-
ed. It is very unfortunate for the Gov-
ernment that these spies do not carry
on their propaganda with a fanfare;
they very well know that in order to
make the propaganda effective, they
do not have to flood the town of
Kalimpong with literature. I can only
tell the Government that very recently
in a shop a pile of anti-Indian litera-
ture was found. Of course, the cul-
prit was arrested.

Then, a very peculiar thing has
arisen in Kalimpong. There has been
a ban restricting the stay of foreigners
in Kalimpong, but in spite of this
restriction, there is a large number
of Tibetans, Chinese and other foreign-
ers there still. I do admit that some
foreigners may have to be allowed to
stay under special circumstances, but
can the Government deny that there
is a large number of undesirables in
Kalimpong still? Is it in order to
keep the Intelligence Bureau busy?

Anotber interesting thing is what
appears to be a shift in the Communist
scheme of propaganda and espionage
In my last speech I mentioned that the
KMT were more busy and vigorous in
their propaganda, but now there are
reasons to suspect that in the garb of
KMT the Communists are conducting
the activities of Red China very
smocthly.
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16 hrs.

Now, I would like to say a few
words with regard to Bhutan. There
would not have been any necessily to
say a word about Bhutan had it not
been the announcement made by the
Prime Minister that with regard to
Bhutan's foreign relations we can only
have consultations with her. I refer
to the Prime Minister's speech made
at Bangalore. As far as the question
of our treaty with Bhutan is concern-
ed, it clearly says that the Govern-
ment of Bhutan would be guided by
the advice of the Government of
India in its external relations.

Mr. Deputy-Speaker, Sir, you are
the best judge to see the difference
between the word ‘consultation’ .and
‘guidance’. I am confldent abcut the
Maharaja and the Prime Minister of
Bhutan and everybody knows the
great love and esteem that these two
people have for our Prime Minister.
It is also a well-known fact that Red
China has designs on Bhutan and also
there have been indications to show
that some of the Western countries
are also interested in Bhutan. And
then the political Adviser of Bhutan
goes out of his way and makes a
public statement that Bhutan is a free
country and it is free to do what she
chooses. So, this point has got to be
made absolutely clear. Bhutan, as
you know, is an important country,
sirategic country in the Himalyan
regions.

Mr, Deputy-Speaker: Now, the
hon. Member must conclude.

ot WA T (g ) : SUTeAE
a@ra, food s faal & wgafa o
£ I7H AOTAET F fAg S awgal
T &1 &0 @ & 99§ & wod
st @ oF T g [/ A g
Igid w wfirarew § aga & 9,
dqfre w7 ITRIREQ AW &
s fRar & ) gy ol § 9
A ® agwty feafs & faor fean
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g1 T kA, T w6 A
wfaaaifa & Wik 7 SE ) W
Tdqu Wit FT AW fRAT & 1 weAr
wfagl Wik ggaamt & amaeg wisy
T WX AT WX IIE & 919§
agE #1 IRA g TnaEE sl
far g1 s whnmew § agof
St & wgW afeqe #7 g fawdt §
MM IE §ER I §F &
FgE S F Za A WK EAIEAIAT
&1 Y W fasar )

IMAW  HERY, k™A o &
o wiuee ¥ qEwew 9K 9d-
e ®A A awen w faar § R
frs® a faa & ot o faq
TR @ Ag WEw ] qF §, IwA
o @9 dT A A1 T ¥ 39 )
S e & WA e g
Trsgafa o § w9 97 gd Rt § Wi
N g A g WA #}osfa-
fafea foar & 1+ SfeT a@r T &
et faindt gfeewio s¥e fag wg
g wARamwy | i
F ATE R weohg frx At do
avo wFSt Fy § frgi fe g
T wgEq feu aF famamET O
9T gqEI Wi W & 1 SN
e

“Breach of faith was a strong
and ugly term to use.”

3 gare # gk =Y fro Ao el
qd gl wrRdt §Y A weer
FaeT < faamw 8, 7 WA wfasg g%
famm & WX A @ w9 9T fawme
g ifed & w fasamaem o
F oogar TAR T T I €,
# &t awwar g fr wgafa Y § ae
# aga & fem ¥ W gy AR W
o &7 WA e g 1w dm o
NG AT N AR A FTT
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[ v adia)

WX gwar & w o9 fear g, SR
fog Faw &Y e & awy @ freqg
W W g # g0 ar fawan s @
w1 @5 ¥ g& e

IqeTm wEEE, ST oF @]
itz e ig N@amH
N 2R v ¥ fod dme af @
fr g feel ot g & e & v
fafedY & aria #3 ft TR
ggE & qx@l AW A A AmEw
wiafalas ot TT T T
Fww fFmary Fewwa g 5
AR FEIR T TR F HAA A@AT A
g™ T@ fear @ wee s
HR O d A O wEd F e
o & ga o 1 A fe fa
A SEw g ¥ I FEE
# quwan g 5 aqwwr afcfenfoat §
IRIR TGE G UG FIW IS
T FIR U H gE F w6 HAQ
ag faz & s fF Wi g3 awa 9T,
o wEeR ) AR afchafa & q-
it &A@ ¥ @@, ofaqe @@
¥ fordt dar< § W% ag wETE FO A
aRaT ¥ 1 @Y g ot fag @ smom
foF < AT w9 AT T FGE AT I
X § W 3 firad T O A §1

F], A8 WK aR q[|;W AT N
ST Y HYR A T WA & s
T wed R wfrew fraw & 9@
wrr @ 6 & s wfw s ¥ S
W ae-fae w1 oFar w9 @
I afcfeaf = g ot s
i@ & F 9 A F e A
N frw dm o g A @ W
& fr w3 vw fawa ox T e &
T YW g § e ot
L gy o

FEBRUARY 18, 1960

Address by the 1720
President

IR WYY, I TA-IAGR
FURCURAR e E i e
W A @ A TER § 7 W w-
A% F wgw § fF o & &
At #1 W S @A wfgd oo
T qIHT T ST Q0§ FT I
W g w7 N § Sfwr fea
a7 & TE® foai Y S gew oA T
o € O JuF a1z o 3@ T F
Hifrl 7 7 i a2 aa1 & § S
TR T aE e T g
fores g0 gw  areafasar 1 qar &
g8 1 W gy § ¥ frEew
fr frg® il affea & w9 # .
FIHIT FT W § IqE oK HAT 40,
w1 frafor qe gon a1 ) gd agw
g dw § gEwr faw fear
WX 99 fadre A 9ok 9@ ar
T ¥9 qT I gW A SO A
ST 7Y F TH 5 97 aF qHAy
N T AN T @ § qg F oA
& A, I IF g @ TGN & I,
W o faq W 9T IR k-
I @R 9% Fear fFar gam & v
w1 7 fmio 7 19 ag 7 7 OR
# wawan § 5 9 gurd) ag A W
;N =fgd

@0 a7 9y & v o Tuwls W
I@ FW E @ AT gy g W
I9 FRAE FY 3 S g Srfed i
W e ® 9 @ oaw fe g
S fadey v § ¥ fow feaf o &
W AT w1 T s
ot F qw Aw ¥ wfaq e
W) wEF a9 & ggar ¥ 2w A wfa-
TR I §F W Ry
& faieg qur g W qur @
g1 9@ % o foew T ¥
6T PAT 9T, I W G Al
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Qurmar, e we @ W
T €Y T, A% T W g
i ag gag s § 9w fF @i
ITH N A4 AE qgq ¥ O ==
g ST SR 39§99 A @9} g
TwaT § i w9 @ 9T i
8 §, 7t ¥ 4 W o7 & faw WA
FoR i T T | W
TR R W E 3w @l fr e ¥
Rl ¥ amEcg, @ A Y &
fafaw axaeal ¥ amasE f @ @
St dmfat 78 @ © & o fw
AT w4 fe gt g ag
fammm a1 fF famadt s § garg
WEN SATH ¥ AT e 9d,
g R gratEr aaqrg ST, ag
qET # gEF L G oK W
og wAT AE gET At ¥W ¥ &
W gEd qaré sl o= ¥ fF aeee
qeAEr W gEd A9 qgard o
& 1 few dwadf gy w1 ow sfy-
fafa o 9% g & Y & ggarEE
R faxarayds #g avar § f5 @
g # A 5 W i e o g
¢ 73 agd TF §, AR TEA dewerer
T 0% I & I AEEATE |

fom fegmar @ § oF WS-
FIfos e O FT AR T WA w7 =
T W1 wrwfag fear ar fv fosaa
o)X wg g dwd fawdf & W
TEETE W AT § q WK T §
gt AT e @ § B fadaht
I I g AR AT 1 A
i A famEmgds g S A o9
fs gad 9w qar @ far & @
foey g Y @ 4w g o
e @ 1 e qR oF
& &1 g @ A o faen ¢ faed
fag® fawrgg % w1 fran & s forld
wefy s fadelt avpamEt w1 afw g
it it fe § fir e o wge
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¥ w= Uiy sfagmagr @R W-
AT aE 3T R § shey w7 § 71
& e el A s g o &
T § 1§ aE A T 57T gafad
T FAT qIH g 6 g 9w,
TERATE, TN W aE W T
? o o & w3 fn faeY e w0
TR T ¥ W § g aw o0k
AT AN T g 0%
Fgwar Al A @ H gHdy ?
s e wgEw

Eternal vigilance is the price of liberty

ST FAT A ¢ R 0w it ot
W el # aodlw & Y &R
AT TfEd, TH qWANY FT @RI FEAT
aifgd, g ag @ wifgd fe
W fae TR qT § &, agt arw-ae
vt &mfal # e A s
afgd

W qads & N @@ ¥ wvgy
dfom Ay i g me e
famrerg ®1 Y Wi I @ R, TEw
qoFg W § WR ST o
T ®T AR W A A ST w1 W
awie gar § | www R Sfr |
W oA w1 oy ¥ A
AT ag W aR ¥ v fafew @
& o qm I T sl @
¢ ¥fFw e asE W 9,
AT W e F7 $R AT & gavEA
T QI AE F IAT A A AT 94T |

# fadgr w<w WEEr g fe
MR qaE A ¥ qeg ¥ awe
wamsﬁ ar femw Rw
o s sw s &, 7w 7 g9
g OF w9 <A e Wy

o 4

g‘ﬂ’
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[5f o i)

w1 s WA Y faar ar v g Tt
# fratem SR w1 &7 AT wifad
AR Ug TATEA T qF Y, WA
afqeftear oy sfgd, o9 & ewar
&t =ifed, Qe afefardt & wfed,
aife faod @@ W & S & wvmae
TG 9% 9@ | q@ aga wwwar §
Tegafa ot & sqq g ¥ dame
Ys § @ 19 #T o FaT § fE
& A fafem f Smere
F1 Awfed, wuiq gF W9 EmEs
i ¥ gy 7@ ofeadw R =fEd,
S 78 T F e | 59 q
# & &1 oF gEE T AT E |

# A F1 qaars; fF FET aw
¥ AR Uo7 TRl ¥ oadT any @
fAsEm i T a A ag ¥
I TG B @ | owmi Sw e
# F 93 FQ WG 39 AT T IeIG
fovam a1 1 & ager =@Tga § A
oY Ay arfeal § aar g@) ogAnw &
FEF B TR # fqF @ e Ag%
gaTan qd ST AR § w@IER N
fed¥e farelt & fF 7 agr sa<faa< agw
s ¥ W AT T i angw
TaE ¥ M | afeF gewErw ¥ 4
7Y tfezdizy a fad @ sk e &
e @ T | CF STEIT qqEET
T fF AT LY, 000 TR FT UfeEAe
AL TAT, L¥,000 TGF 5T T 72 fad
T, JET FH ATHT Yooo TR
STET &1 A gwr | § W g fF g
A a¥t Ffeare #1 &, agr T qg=AT
a3 ®f5T R, e foe Wy wF
FRYANT g AT =nfEd ar )

FEO A 7 @ 6 gt awEe
& fox e o d, oW aw e
IAAI U § I A TR T Iso
foar war g1 9 a@ R A AR §,

FEBRUARY 18, 1960

Address by the 1724
President

I IN P & W g7 fY TEE
TE & | AT @R A IT FT IG
frar &1 ¥fFT @niEg & (R ad arg
qF § qgeT qIX qF AAF -,
—fedt sfqr—a I¥ o7 T @M
IR F TTET A gW FW & ST
ATt wfusrfal & 39 @M &1 a1 w5
o fmsgraAramaag
WRE ® AR fFam § )\ @ W F
ifw W @ gArd W@ g
T ag & f& Y gAR gdag fad &
3 @ w2 =E § AR 9yt o7 T
AT g fF W@ HF a §
g fodr v § fawmw &1 s T
X T § 9T T qW qgt F Af af-
feafq &1 aFEaT FR @RI § | TWH
fad sre<a A A § & @7 T®
&1 faax frar a@ | ofgar 3mg ag
g fr foaal & @& ¥ g afed
fFar @ ¥ Tog aER W@ AT
& forg o @) & | Wiy o9 3y
gaE famr I A FRT g R ag s ¥
9T AfqEa| & |

@O N9 I qg ¥ & wFA R
% fm %1 & & wwr 3, Qefafgex
F grT 4T 77 F QAR F gra
g F AT IA QT L | 99 dR@
37 foelt & o sgawqy A ad A
WaaR AQrag § 5 @Y 9
gra faffaq d@waid § 48 fefre
A A oA sfader I AT FTr
R0\ 99 & fag ufasrd 7 99-
sfafafy & gt &

et o 78 ¢ fr aofa agi &
SATET ST TR & g=g @ AfwT
I N AT gH F v Ak 1 qE ag
A T gawar § & g s a3
W g q@R & fi9 99 FqqgGT
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T & A A R A9 & S
frma Sr T ¥ faerd & I &
RN T ArAvadt qgd §, G weHver
¥ frtorg, maw & I WK
2 mEae ¥ g wE, WA
Fgare ®1 fOH FT F e g7 faar
¥ W A7t ) fefgr Afvsza #r
W qTeg & 1 | TG aF S aIH
fratrmram g ag Hh s afa &
&), A< § 99 e fufreey, 7 (%
=Y ¥ e woaF A oag
TN TG EAIAFTEgAN
TG F@T E | i gAR fY g
a9 W & f5r S agd &
#AA%T A AT AR F TH-TH
¥ aua § 1 agr TgE wfeT &Y sman
2 @ gfemw ¥ § @ W geed
F@ g | T @ g § F Faw
7 frae som W g 5 @ ol
AN W agdd T ar § IWA
wF At geay fFar @ 7 oA an Ay
fr O T@Ar SRy § | | oS
AT FY AT qiT DT TF AT 0 WA
F WA AR E T fr g A @M
AT | W AW T g AR § 7y
§ fe smeRw fym g & Y qadT
e § I IAT R dXFR ¥ 7
Fg1 & fr o arw fger afkar § ww A
FTEC AT I AT ITHY agy qfeud

@ o WX I A e @F an

fray o fore A saeaT #Y AT WY
w e g R ¥ @ i odda
far § 99 & s i R a9 fas
i wRE wagdws frd
& oty &, %7 W foell & wf ama
T, 74T SSaA =T fear s
£ wrs faeil % et § ST A
wefafeie &1 war 9@ S @
T R ¥ W I I8 q FET
T qrad T q%, ot w9 agt
1 st 3 faware a1 A €
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™ 8 gy 5§ wad awwew @
AT 7€, § 5@ g ¥ a7 f e
FT SR g R J¥ am Afga
Tq FER ¥ W FLAY I AR
Y § A wEE A W T AT
I 77 a3 § A s o f searfad
faar & 1 fFs evam & A S
TEF ¢ AT Iq T F AR T W
& oA T R AT AY A oagd
WM A EETE I3 A aw=
¥ | =@ faa fom g & agrey @
g€ T ¥ 99 IF W ER &7 A
7€ smEedy TG AV A I a9 AF
BE AT T AT AE Y

TR AN AR AT FE G
SIS AT FET G F FIAT AT
g ag sawan A ara § v wrw fgwea
7 orTT faRaT ST TET § A Iy Wdty
wepfa F1 IEIRES qATAT AT Qe
w97 Fgamil & fAa-oam difva
foran st <gT &, SO AT F7 ATTEF
SR qATAT T T 4 1 T A b ;S
q o S N R, Afe
foraar &1 ger %, fawra fovay o aar
a1 51 forert I & g I Fear Tnfgd
qr, fore smrewar &1 afcga faar sAw
i a1, ag WAt A A& W
TR YagE @ A A afve gaw
d 7 Aravg FAG W s fear v
Ay FAE F fow gE wefafegaa
¥ g0 T w1 gaE far g 1@
AT @ TN, S¥ #Iew &R §
T faar @ | W W g gom R
I q@ A ¥ o wEA e
feAl fraa #Y oY | TR WA F AT
FEeg ot arlt o ot 9§ & we 9
I A F fom w1 AW wnw /4
afafr—sTorfase ofar Frda—
a1 35 AgEgItawi A of 1 39 &
T AR o gg famfam WY fF sy
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[#fr v =]

iRfaaa ofar § o ¥ faww
1 TAT 78 § T 99 ) g dfaae
@ fear w7 1 @) AT W sEear
N am \ Awmww F@ § R
39 ™A N ol | Ay FEaE
e S8 w@WF w1 wfasy w=w
€ 5w 9T fafeew w1 ¥ feme fem
T |

W U= ¥ grq & Wty o w
AT 3R FT AT TEQE & IF T grfaw
NG F@TE |

=t Wwe ferne (ffegr)
YT WEEY, qg QT & T §
fe W A8 dug & ave osuly &
ATHO FT GHYA FIA FT AYHT 77 & |
TsEfa w7 AT AW, w0 0@ i
feafy & wqare @Efsw wwor § )
TR & WY A9 F G I qF
s geamil @@ fodafat &
femm s g o fv fadw w7 &
IET § |

g T 9w & T § 5 oga
¥ aga ¥ Al § AW 48 @1 AR
gfar & gfasin W A g FEAT
& frer @ Y @ & T e -
a3 g wiaw AR ¥ T g
i, arfos qF Tordifas gret
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T R I aqafa a4 § Ffew
# FgT A § % oo § o wr
fafreed A gfadt @ B gui—x
fiw & & o ¥ gEr afi-gmR
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[+ e A amedt]
afafafel & wrer AR Gor@ FT aEA-
an fgor 9ot 3 1 &> A T § FW
A A a9g ¥ 99E F ARy A oA
nfafafi s a@ A H T @ &
forr araii w1 & Frw @ § W W
q# safa 3 AR | R a §
I ATt F1 ATy o ufera T g
T TF T 9" F T OTER A §
fF wTgi (¥—2Y g &1 4R &
it aF 9 & g ¥fgw = W
g I T FmwgdfF
o= Y feafa #1 2w #T ag @ fagan
a1 e gorma A feafa @ o evsEa
frlreror afe fear ST @Y gEwY
¥ & T A QO TIET JIEA |
qata & giEfe 7 #R
e T A 7wy dora ¥ G ek
&1 T Tl & For s o sz mfwrd
g, it gfrerd & I 3@ A
wafe & & aifF 3 oo gaeamt
F FTW AEA T A TAG ARG, I
FANEE B fgar F aOaC qw
® | vEE oferm 1@ & f8
S g & A% IJsAEEY § IAw
FRT qF HARHEAAT B AEAT I
af o W &) 1R-2R AR A
& @ i F e FF 23F an
¥ wrel A F wre fazwEr Smar
&1 FTow Faw 7g & fr g fafeex
%W%&ﬁﬁqmuwﬁ
T F W AT

qta ®X qIfFET A @ a3
N T R I QT § 9 TR
¥R Ty GE IR g
oqE, T AREE, ATEd g
T TERT I F W A F o
dorr & woE wfawfay &1 A I
geafaa) &1 79 & o g W
wer  frea s g A faem
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qfeg F sex aaf gl & f faardr &
g T TR & a5 AN 9 A
FT AT R T I ¥ IfpFT Gona ¥ OF
Y F qqE T F IW@ FA FT ATEH
FOA F Rfgw oA aE ¥
T T ATH FT TF qg7 a0 30040
97 St T T FT HEH GAT AT @
T AR § o g )| o9
F T TFR ¥ FearfamIrAl ¥ IaF
¥ FFE F GG avfra fawEmar g
TH Y 91 Y gzad § fF qong #
T # AR T sarfdt wY
™ qug gare ¥ fafred & @7 A
A fad W R | W A A NS
qore ¥ HET A AT FH OFT QT
g 9d gra &Y W & | wud af@Er
Fret o IAY grafeag St & fag
| gAT ¥4 TG &1 & ¢, frawr fE
oY wTaT F, 4T A A oer F qar-
WAIATETE F AT &, 39 M ol §
oI e fEATAr anEar g o) oA
9T Fret @ FF v F fag e gy
QW e N IR & ¥
ATgaT § | qorE ¥ qmaa ¥ ag fream
fra BF @) oFe o & FT anm A
oF ofaFedas GId @ A 0 T
FeAL B & & fare & fag ag i
g ot freeg @ R fE
oF G anT § a9ar =ifge I
FAAT E AZ  WRT F AL WfF ag
9 qoE & qEq HA F OF qeen §
fasr A e fag 3 faed et
THE HTH TF AT T § wawae adf
2 e @ freem g AR @1
e gy fardm ER F o]
Tg W 9T qAmEn e 9w
QR FEA ¥ a9 g AR I
# a9 I OF we Ay W A
ara¥ | AR gome & FF fafaeex
WOER F
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¥ form @ &1 whaftfee @
T # AT W X A N
weAT F1 W & fep w9 £
Mt Y THE T F S CF G
wqfuFTd F &, W,000 TH F HRI
T mar w7 ag Wit e ¢ T fager
A FIW s AW qrT =T g
?K,oooammwgm
7g fafreex # wiw & ok 99 @i
F TEE B WA F AU @ 1¥,000 TR
TG T | TN WG FAA M qhS
2 5 oo &1 g feaar fare
T & 9 frw R @ feafa qwi
2

o § faat o 3@ T
g, fawer & FoE o, 9EEEE &
A oF, AT § o I, oA
ff sa@ T A A & e g, @t
qT fF go—g0 T gyt fame &
a9 T9d §, I w2 e g &
e Wt { o foard # ar s
TER s geEtuEt # feld guo g
qoTe &7 AT F ¢ THo TWHo To
R g efr geed @1 s # 8 A
FH AR FEl F wiwe fad § 1w
A T A § fr dw w1 A
a9 AR GAE ¥ g A T A0 A
Fdl & o N f&y qeg F Fardy ]}
@ B T WERW, WA A
%2 7T g, 9 W9 qH e w o
49 F 9 F AT AN F AT HY
T & ot Frgzam qear &) el & |
qan & T ¥ 9 § 9 gg feafq av
o fr ffY § o & A ¥ Fav fE
q N TEHAT U FT g%l §, AW
&7 AT IRUETH dAr § 9 J1 6K
ggEy 9T wfree § £T 0 TAN F
o< frar e & ag v 5@ oY g
ar, {8 gEH it wwear qd e
wa I9Q O a1 awear w adt
frey ot Iwa Iax feaar -
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9 I TH & H 9
ot &rat " wEATd )

A S T F T FT T AT F
frar & am @, g A @& AR
AT AFT WA Y | ST g A
WA AT q€ 4T § fEow oA
& arg felt 9 97 FY o, q@ AN
a # fawa a8 awdY & 1 wwaal
& faaar #roe # F91 FHEIC o
¥ 5o 9 @NIT | AT F AT U
wfefrt &1 FF o 39h o ¥
o A1 wmAgT ¥ ueAr gf ¥ wwwl
A gote & g7 fAardy ®1 qar )

W WEEw . 3EE a ®
FE  TOFR AT FT GFAT ] 7

s seTT AT e AT FEAT
FaT 7z ¢ f5 dw@ F =T FA
B aEa Fv sgmen oA foA-
fam & 98 2 & qed fad ag
W= WA § & agr weefy maA
any fear o ok doma & feR ¥
AT FTE AG | F SOE A
grFr foafg ST @ wgr g A A<
qome & e WA Y uHTA! G G
ﬁmﬁwoﬂﬁfﬁﬁwm\so
qET Y gfaq § yo WEW ag T T
AR FaT 0 AT IEM afaw
®N 1 afew 3§ oy TR &
aeqrg A7 €Y AT WOl 5W
sFx Fr feafy g5 g qamw ®
g

9t F w7 faq W a@ a@
AT G E, TA WG, AR
g NI "= grn {5 agh 97 |t
N A=A F AT g
Shri T. B. Vittal Rao (Khammam):
Sir, the hon. Member says that there
are murders at the rate of fourteen

per village. That is what I under-
stood he said. Whether there 1s
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[Shri T. B. Vittal Rao]

Constitution or no Constitution, that
is a state of affairs where something
should be done.

Mr. Speaker: Very well. If the hon.
Members are eager, they have got
passes and let them go. If there is a
volume of opinion, I do not know
what the House will do.

Shri Narayanankutty Menon: It is
too risky a game to go to Punjab,
after reading the papers.

17 hrs.

st wwm A aTen o weEEm
TERg, WA w=t B i # o0}
qTA g & A AT F AT ATEAT |
Tharag o § faaw o
R TF AT g §, 99w sife
dmr ST &, SEEl e A A7
mar aifea A § Al e
SfeT gomm ¥ qer WY Y wew @
f& Iu% Ng 78 79« a1 A w1 @
3 & oy fow awg ag arew
drrar & a9 9T 99 I N 99
oA & 915 § g 919 AR G
¥ qeg WY A g o fag F &
@S FRE | TR TN F T
IR § WqIE A W RGTE S
# T 9EE 5@ A B e § fE
T TATE FT GACAT FT AT HIAT
2 A mEr wF & aOwT g R 99w
FiifF AT FT I ¢, W AR T
M F, 9 & 9 fgaEe w2
Y, T A A faem FF W@ Ay
gt &1 3fee § ow fammer s awTEn
M L F oI A ¥ wERT T E
NETIE I @aA AT TEE |
wg faelt & A 9 a1 goe gfamr
& AT 9T 59 YHE AT A A7 a9 @
2 9a% @t ¥ AR oy o qrnd ot
i 7@ @1 f5 g5 aofas  sere-
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aforrt o @ E 1 o ey oft wfw
ez T & FA e {6 A awd
i st # fafwer w 9% § A
wE A § TG IT T UF WA
it T § S0 T & Feraror & AT
T F AT G G W ¥ qied w7
ST FT G |

O AT FT G I Y F
1 S : (Interruptions)
1T i W@ | ow o I F ¥
# WA WG S FAT FTH 2T W A
fadiw &9 & Fgr TR ¢ 5w A
¥ I frto w9 ¥ ear 3 fed
T ag & 5 e T A o wew
t @ @Y e
ST T a1 i o g ¥ wfew
Wil sfaa 4 1 Sfew o gar
i ¢ e g 3w ¥ s | &
s 39 W W 4, o
TR 9T a9 AfeqT s AT R @ |
wfew Wi afeat &1 s @
o e & 1 €@ w1 aforw ag § e
EIR AW FY STAAT WA 7 THRF AR
w & fF

“fely el ke ==

Wt i, ey it g g,

W oAy W oW "
Bfw gt  for wr gk 2w ¥
s et wr wré At ¢, fardy st
el wé ok W ) TR W F
7=t firwar s fawar dar @kt oy
a1 W A s
5w o [ A wfew wa
i &1 fwEm #X  w@ & fat
afx safrra 3w & @ &, @ o &),
STTEA §F T I|W FT AT TG
v gifem @3 & W@W &

wrfed 1
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T o ¥ OF a9 g L GEI
F@E AR A W AW A fE oW
q=E ¥ R iR w9m vt § S T
s W afafa & for ov fEr
T AFT R T ™A W F PR
fary Y @rfErr 7 @ 39 AW ERa
fFar a1, R garo faam w f
g Tty St awe  gfaawA #
I R F G AT AT § G/
Tt wfafy & sfags a7, o w®
AT gt § =t @ aa 4, 39§
A e wegufa F owwa ® @
ST FT HHFT 7 91 F7 gH qga (A
g€ 1 e adm dfwm s oAy
g WA AT EH A G | gH A
T eEy 7F g 1 TenmeT a e
#r fefewr g I fEasa d s
T TG F oA § 5 I A
der w4 wé ar e & 3w g A
et F Y e fF a9 28U TF
at g 7 sfaen fafa feifa &t &
9T # gH AU W A QU A
a® ‘

™ Rl ¥ AtE § AR AW
N TG FQ@TE |

17.03 hrs.

*SUICIDE COMMITTED BY DR.
JOSEPH OF IARI

Mr. Speaker: We will now take up
the half-an-hour discussion.  Shri
Malhotra. The hon. Member may
have ten minutes. The hon. Minister
will have ten to fifteen minutes. With
regard to the balance of five or ten
minutes, if any hon. Member wants,
he cannot make a speech but can only
raise a point and put a question; I
will allow one or two, whoever have
given notice.

MAGHA 29, 1331 (SAKA) Committed by Dr.

I
Joseph of IARI 754
Shri Inder J. Malhtora (Jammu and
Kashmir): In answer to Question No.
47 which was answered on the 10th
February regarding the suicide com-
mitted by Dr. Joseph of the Indian
Agricultural  Research Institute, a
statement was laid on the Table of the
House. In that statement some por-
tions from the reports of the enquiry
conducted by the Deputy Secretary
of the Ministry of Food and Agricul-
ture were also included.

At the very beginning I want to sub-
mit that if we look to the letter of
Dr. Joseph which he wrote on 2nd
January, 1960 before he committed
suicide, he had clearly stated that “the
authorities at IARI and the Ministry
are responsible for this tragedy”, Now,
when this was Dr. Joseph’s feeling, the
question is how an enquiry conducted
by the Deputy Secretary of the same
Ministry can have any meaning or can
be an impartial enquiry.

Further, I understand that the same
person who held this enquiry has long
been connected with the IARI affairs
and at some time he has been repre-
senting the Ministry in the UPSC in-
terview boards where Dr. Joseph had
been appearing as a candidate. Under
these circumstances I really doubt very
much whether the person who held
this enquiry might not have had his
own personal whims and prejudice
against Dr. Joseph. Therefore, in his
report he has tried to build up a theory
of “average ability” of a Ph. D. gra-
duate.

I would like to submit this, that a
person of average ability and who had
a Ph. D, degree from a foreign uni-
versity certainly required some kind
of good treat! t, encourag t and
good working conditions from our
Government so that he would have
been able to contribute something
good.

Now, going a little further into this
theory of average ability, I would like
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